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country. We have Navachaithanya programme for school children between the ages
of 11 and 18 years. We have Navachaithanya one days' awareness generation
preventive education programme for school children for classes between six and
eight. The programme for the awareness for all the schools of children of...

MR. DEPUTY CHAIRMAN: Time is over. Question Hour is over.

[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part -1 to this Debate, published electronically on the Rajya Sabha
website under the link https ://rajyasabha.nic.in/Debates/OfficialDebatesDatelVise ]

*THE UNION BUDGET 2022-23

il SRR A (F1Ch) @ WX, 70 A 4 Usell IR V4T 8l I81 © & (b3l Hfde
e 7 Reerrs 781 b1 81 ...(Aaem)...

MR. DEPUTY CHAIRMAN: Now, we can continue with the discussion on the Union
Budget for 2022-23. Mr. Mohamed Abdulla will continue his speech.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Thank you Mr. Deputy Chairman, Sir.

Sir, fifteen minutes have been allotted to me. But, when | was speaking
yesterday, | was interrupted in the tenth minute of my speech. So, today, | need 2-3
more minutes.

Sir, the Budget imposes 30 per cent tax on virtual digital transaction asset i.e.,
cryptocurrency. To note here, cryptocurrency has not yet been legalized in this
country. But, taxation shows that it is legal only by paying tax! It is still illegal; but, it
says that if you pay tax, it becomes legal! Though it has become legal, there is still no
regulatory body for cryptocurrency ! | had also asked about another thing yesterday.

SHRI TIRUCHI SIVA: Sir, there is no order in the House.
s IUAHTIL : ST, M99 | 91 74 BRI

SHRI M. MOHAMED ABDULLA: We can sell drugs which is illegal, but if you pay tax,
it becomes legal! And, at the same time, there is no regulatory body! Do you find
any difference between these two — selling drugs and tax on cryptocurrency?

* Further discussion continued from 8" February, 2022.
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Is there any such system exists in the world like this? There is a practice of imposing
tax through legal means across the world. If any tax is imposed, it is backed by an
Act. Even there may be some legislations implemented without tax component! For
instance, | would like to remind that there is the Salt Act which has tax component
and Self-respect marriage in Tamil Nadu is an Act without tax component! But, for
the first time ever in the history of the world, our Union Government is imposing tax
without any legislation! There is no Act for cryptocurrency, but there is tax !

[THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH) in the Chair. ]

Another thing is, | am amazed to see that the Financial Advisors of the Union
Government are the world’s foremost sages. This is because they advised that
sanitary napkins should be taxed at 12 per cent, but tax on diamond has been
reduced to 5 per cent! My friend, Smt. Priyanka Chaturvedi is there; Madam Mausam
Noor is here and Madam Rajani is here. You ask any of them which is more important
for a girl. Is it a sanitary napkin or a diamond? What is important? Sir, lakhs and
crores of sisters in this country badly need sanitary napkins, but are unable to buy a
single pad. But, 12 per cent tax has been imposed on it !

Sir, step-motherly treatment of Tamil Nadu and Tamilians by the Union
Government stands exposed again in this Budget. One of the long-standing demands
from the delta districts of Pudukkottai is opening up of a new railway line from
Thanjavur to Pudukkottai. Survey was completed and submitted by the British just
before Independence. This Government has failed to take concrete steps, failed to
take delta district of Tamil Nadu into confidence and it is evident not only in Railways
but also with regard to ghost of the hydrocarbon project which is still haunting
farmers.

Sir, hundreds and thousands of people from Tamil Nadu, cutting across caste
and religion, have contributed not just to the nation but also to the entire world. The
Union Government is acting with vendetta against us.

Sir, due to paucity of time, | am now coming to the last part of my speech. To
sum up, presenting a Budget, especially in the midst of economic crisis, is an
opportunity to communicate the vision of the Government to the country. This Budget
failed to do and is completely disconnected itself from the ground realities. Instead of
tackling the problems at the end, the Union Government is diverting the attention
away by fanning to plan India @ 100. The Budget did not have any mention of
increasing the problem of inequality that the country is facing now. Also, it is not
focussing on two of the country’s most pressing problems — unemployment and the
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crisis affecting agriculture and the informal sector. It is also a fact that a few
billionaires and a few large companies have benefitted greatly and have multiplied
their profitability. The pandemic too has devastated the lives of hundreds of millions.
A report reveals that eighty per cent of households in the country have suffered a
decline in their income, in the year marked by the tremendous loss of life and
livelihood; whereas, on the other side, the number of Indian billionaires has grown
from 102 to 142. This remains a general observation about the Budget: | don't read
the Budget, but anyway you can say that the poor have been let down, the salaried
class has been hit hard, and the Budget is beneficial to the rich; the rich are getting
richer and the poor are getting poorer. Tax on diamonds has been reduced by five per
cent; corporate surcharge has been reduced to /7 per cent. Whereas, tax on
umbrellas has been increased by 20 per cent! In such bad times, the Government
should levy more tax on corporate sector to generate more money for social security.
It is the duty of the Government to take care of common people.

Our DMK Party leader, the Chief Minister of Tamil Nadu, Shri M.K. Stalin, after
taking charge as the Chief Minister of the State, had said, "He has been elected as
the Chief Minister of Tamil Nadu not only for the people who had voted for the DMK".
Likewise, | urge upon the Union Government to run the Government for each and
every citizen of India, not only for its corporate pay masters. History will judge you
only by your actions. | advise the Government and the hon. Prime Minister, while
working for the people, should follow the very famous quote of Perarignar Anna:
“"The country is not just a geographical map. It is the corpus of emotions of people
living there."

The meaning of this quote is that the country is not just a geographical map, it
is an emotional sum of the people who live in it. | request the Government to kindly
ponder over it. The Union Government should keep in mind the emotions and
aspirations of its citizens. It should take commensurate steps in the direction of
developing both, the country as well as its citizens.

| once again thank the leader of my party and the hon. Chairman for allowing
me to take part in this debate on the Union Budget 2022-23. Sir, with these words, |
conclude.

DR. AMAR PATNAIK (Odisha): Mr. Vice-Chairman, Sir, | would like to begin by
quoting Joseph Stiglitz, the Nobel Prize winning economist, who said that the world

* English translation of the original speech delivered in Tamil.
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was facing three existential crisis: Inequality, climate change, and democracy. There
is crisis of confidence in our political and economic institutions. He goes on to say
that what we measure affects what we do; and, if we measure the wrong thing, we
will do the wrong thing. If we focus only on material wellbeing on, say, the production
of goods, rather than on health, education, and the environment, we become
distorted. In the same way, these measures are distorted. We have become more
materialistic. So, the GDP is not designed to measure the wellbeing of people, it is
basically designed to find out the producing economic growth, the pattern of
spending on goods and services. Therefore, if we want to put people as first, we have
to move beyond GDP, what Stiglitz is saying, what Amartya Sen has said, and what
many other economics are saying. | would like to use this framework in analyzing the
Budget.

So, | will first start with climate change. On energy transition and climate
action, this Budget devotes about eight paragraphs. | must compliment the hon.
Finance Minister for bringing the focus on climate action and climate change, which
was one of the existential crises, pointed out and flagged by Joseph Stiglitz. The
Budget talks about co-firing five to seven per cent bio mass, swapping of batteries
and issuing of green bonds to generate resources for funding this climate change; it
talks about a low-carbon strategy in the longer run for the economy; it talks about
green energy and clean mobility systems as sunrise opportunities; and it also talks
about circular economy. There are three things important when we talk about climate
change, climate action. One is the mitigation measures, the second is the adaptation
measures and the third, which is very important, is measurement, performance
accounting for it. In the Budget, while speaking about all these things, giving a clear
direction for the country as far as climate change is concerned, which is really
commendable, unfortunately, only Rs.3,030 crores have been earmarked for the
Ministry of Environment, which is 20 per cent higher than the last year’s allotment, but
it is only 0.012 per cent of India’s total GDP. The commitment also has to come by
matching allotments in the relevant Heads of Account. The biodiversity has been
flagged as an enabling asset, | do agree and all the House would agree. However,
the amount is only Rs.8.5 crores, which is less by Rs.3.5 crores. As per the
Economic Survey 2020-21, India’s climate action funding has so far been met
domestically. But for meeting the COP26 commitments, we need one trillion US
dollars. Therefore, my suggestion to the hon. Finance Minister is that we need to
incentivise private investment in the clean energy trajectory by having a national
adaptation investment fund, which should be very transparently set up. Currently, it is
there, but the private sector’s investment is not there so far. We need to encourage
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private sector to invest in adaptation finance, adaptation projects and, most
importantly, India as a whole has to spend money on climate resilient development
pathways. The hon. Chief Minister of Odisha has been saying that we need to have a
long-term strategy for disaster management in the Eastern Coast of India, which is
generally ravaged by cyclones at regular intervals and a huge amount of money goes.
Sir, | would like to say why it is important. It is important because the FAO’s report
says that during the 2003-13 period, the climate related economic loss to humanity
was of the order of US dollars 1.5 trillion. And, all of us know that it is the poor who
are disproportionately affected by any kind of climate change, and, therefore, by
giving emphasis on climate, the Budget has done the right thing. However, as | said,
it is very important to bring it into our Budget, into our mainstreaming and into our
figures. Odisha is the first State in the country which, under the able leadership of the
hon. Chief Minister, prepared the first climate budget; and, it is, probably, the only
State which has done so far last year, that is, in 2021. Similar things need to be done
at the Government of India level. Sir, what is good for the goose is not good for the
gander. The word ‘capital’ is not good for the Marxian political scientists, but ‘capital’
is good for public financial specialists and economists. Similarly, what is good for
top one per cent of the population may not be good for the bottom 50 per cent of the
population. What we see in 2022-23 Budget is an over-abundance of capital
expenditure, technology-- | spoke about it -- climate action and the Ease of Doing
Business, which will all have a positive impact on the economy. However, there is an
under-nourishment of health, education, rural economy, farmers’ welfare, woman
and child and of the States themselves. The Budget has betted heavily on capital
expenditure last year, last to last year and even the current year. It is a supply side
solution. But | would like to state and make a case whether it has worked, whether it
has worked so far. In India, the multiplier effect, by the Central Government, of capital
expenditure is 2.45 per cent. For the States, itis 2.0. This is assessed by RBI as well
as by the National Institute of Public Finance and Policy. They have mentioned it in
2014 Report; RBI Bulletin 2020 Report. So, a 'Rupees one-crore investment' is
supposed to generate much more than one-crore increase in GDP. However, has this
multiplier effect worked? Now, it should convert itself in terms of generating fixed
capital investment. So, what we see, the gross fixed capital formation has decreased
from 34.3 per cent in 2011-12 to 26.6 per cent in 2020-21. It has decreased from 34.3
per cent to 26.6 per cent as per the first Revised Estimates. So, the one-dimensional
track of completely putting all the eggs in the basket of capital expenditure may not
work. | will give you another figure. The private final consumption, which accounts for
55-56 per cent of the GDP, is growing only at 5 per cent. The manufacturing sector,
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contributing 17 per cent to the GDP, the employment in that sector has reduced by
half during 2016-17 to 2020-21. It is the CEDA-CMIE Bulletin. Sir, there are two
concerns about capital expenditure, two primary concerns. One is what is called as
the 'hurdle rate', the cost of finance. Unless the Internal Rate of Return is more than
the cost of finance, nobody would come to invest, and that is what has happened.
The IRR on a Global Range is between 8 to 12 per cent. In India, it is only 6 to 8 per
cent. Therefore, the PPP mode projects will have problems unless the cost of
borrowing goes down. Something has to be done about cost of capital in this
country. Not now; it has not happened before. | think a signal has to come from
Government at some time.

Sir, now, | want to talk about the time-lag, the time delays. According to the
Ministry of Surface Transport -- it is in their data base -- as of December, 2021, out
of 1,673 total projects, 25 per cent approximately, 445, have incurred a cost overrun;
557, that is, 30 per cent, are delayed with an average time-run of 45.69 months. So,
where does the multiplier effect come in? The multiplier effect gets delayed. The
trickle-down gets delayed. The wage creation at the bottom of the pyramid gets
delayed, and that is what has happened so far for not being able to generate the
gross fixed capital formation; and this has resulted in what we have discussed so far.
Many Members have discussed it, and, therefore, | am not going to discuss about
unemployment.

What about the social sector? | said, it is 'undernourished'. Out of 21 primary
sectors -- | do not take the total allocation as a percentage of the total 'budgeted BE'
this year, but | am taking it as a percentage of the GDP -- in 8 sectors, it has
decreased as a percentage of GDP compared to last year. In eight sectors, there is
no change; in five sectors, it is marginal increase to the extent of 0.1 per cent.
Therefore, there is nothing which has happened in the social sector. Then, how do
you create a level-playing field? In the entire Budget, one has talked about
opportunities to be given, opportunities being created, and we know opportunities
can be created only when we spend on things like health and education. | will talk
about these two things, health and education now.

Now, as far as health is concerned, the Budget started with 'Health', and |
thought that the allocations would have become astoundingly high. Currently, if we
look at the allocations in 'Health', it is 0.33 per cent of the GDP, which is less than the
last year and less than or even almost equal to the last-year-before-last. We currently
have one bed for thousand people against global average of 2.9. We are lower than
even the BRICS countries. We have one doctor for 1,500 people when the
requirement is one doctor for 1,000 people. We have one nurse for 670 people when
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the requirement is one nurse for 300 as per the 15" Finance Commission Report. So,
the investment in health is definitely required. | look forward to it and | think there is
still some way in which we have to get investment into the health sector in this
country, particularly, the primary healthcare sector. The Standing Committee had
also suggested investment in primary healthcare requiring a push, a definitive push.

Now, | talk about agriculture. Talking about agriculture, | would like to say that
unless the Swaminathan Committee Report is implemented, as has been demanded
by the hon. Chief Minister of Odisha several times, the farmers' income probably
cannot get doubled. In fact, the Budget doesn't talk about doubling of farmers'
income as of 2022 at all. The procurement has decreased from 126 to 120.8 metric
tonnes. The number of farmers who have benefited has decreased from 19.7 million to
16.3 million. The reduction in the price support schemes, which do the procurement is
to the extent of about 62 per cent. At a time when we are talking about empowering
the farmers and increasing their income, the procurement allocation has come down
and it is a matter of concern. What is also a matter of concern is the fact that out of
the Agriculture Investment Fund, where one lakh crore rupees were supposed to be
spent in six years, after two years, the spending is Rs. 6,627 crore only. That means
the approved spending is a mere 2.6 per cent, Rs. 2,654 crore. So, in the rural
economy, at the agriculture level, there is tremendous amount of distress.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude. This would
be your last minute now.

DR. AMAR PATNAIK: Finally, Sir, | would talk about federal equity and resource
allocation to the States. As the hon. Prime Minister said yesterday, it is with the
States' development that development of the country can take place, but what has
happened is that the percentage of devolution to the States as a percentage of total
gross tax revenue has declined from 30.02 per cent to 29.61 per cent. The quantum
of cess, however, which is completely appropriated by the Centre, has increased
from Rs. 3.7 lakh crore to Rs. 4.45 lakh crore. | do not have the time, but | can tell
you that if you do a calculation of the cess and surcharge which was levied on
education and health, one in 2004-05 and the other in 2018 and take that allocation
out of the current allocation, then you get an abysmal figure as a percentage of
investment on education and health, which is a matter of worry.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude.
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DR. AMAR PATNAIK: My point of saying all this, Madam Finance Minister, is that
definitely there is growth in economy, definitely there is a direction on climate change,
there is a definite direction in using technology for giving benefits, which is very
positive, but the problem is, all is still not well. It is not business as usual. The rural
economy may not be in distress, but it is under stress. Therefore, the emphasis on
rural economy in terms of NREGS, in terms of investment in Agriculture Investment
Fund, in terms of providing housing, has to continue. As far as housing is concerned,
| must bring to the notice of this House that the hon. Prime Minister talked about
housing for all by 2022. Then, why not to 8.5 lakh Odiyas? Let them be /akhpatis.
The prayer of the Government of Odisha is pending for so long.

Sir, | would end by thanking the Finance Minister for the Budget proposals, for
giving a direction and would request her to consider the suggestions given by me.

SHRI K.R. SURESH REDDY (Telangana): Sir, | rise to congratulate the Finance
Minister for her fourth consecutive Budget Speech. A Budget Speech, four in a row,
is a new mantra. As they say in cricket, four in a row is the new mantra; hat trick is
over now. Anyone who bowls and takes four wickets in a row is a sure match-winner.
| hope this would happen even here. But when | heard the hon. Finance Minister's
Speech for 90 minutes, the only thing that | found confident about was her delivering
the speech. Today with a heavy heart, | must tell the Finance Minister that a 90-
minute speech has left 90 crore Indians out of budget. | say this for the following
reasons. This proclaimed progressive Budget has alienated a majority of the core
people. | say this because agriculture is the backbone of our country and kisan, the
ever-burdened bearer, constitutes 60 per cent of the workforce in agriculture
contributing 18 per cent to GDP. Out of which, in the entire agriculture, 82 per cent of
them are small and marginal farmers having small holdings of one to five acres. This
Azadi ka Amrit Mahotsav and entering into Amritkaal, without tangible progressive
opportunities to farmers, is regressive and Raahukaal for them. Para 28 of the
Budget Speech of the Finance Minister mentions about rice and wheat procurement.
ITH Aeq ° EERESIN I IR fb A9 Rs.2.37 lakh crore &1 163 lakh farmers @I
SRS UHT BIl IR, ST9 I 914 318 Al H 8189 # Aifesd foar f& 9 wR arfera
& qoil| Alferat H$H & A9 A1S ¥ ASI-agd Joil, AR overall House ¥ I8 S
B o7 3R IHD! o8 § IT GHSIAT § b I8 AT, year 2022 was a year of the
promise. The promise was to double the farmers' income. SHHI Hdold T g fo
qTfeTai SITGT g9, 3R 319 319+ announcement ¥ IdTd & instead of Rs. 2.37
lakh crore, 899 Rs. 4.74 lakh crore Tl &1 SiRIBR fhar, 99 91 8l fb S9!
§=<hH ST B3, cllh MY S 1 DI A Bl TR Tl ol ATqDb! YIS H STl
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FHRA D 3TST 2] 4 BT 2 3R 317 BIET-HICT $B dldelc B dXE YierdIst Il
JEd &1 For example 3MI®HT 'PM-KISAN Programme' &, S8 319+ 1T & b g9+
70 9IR HRIS BUT BT ®l dic 81 I8 doubling the income 1 181 &, dfewd assured
income %\rl ST §+7 91T T 3199 Rs. 4.74 lakh crore § 9 Rs. 2.37 lakh crore qd4Iu,
RIIfh MY ISP 76T ST Tl B 3R Rs. 2.37 lakh crore H ¥ IfT 3MIPH 70
IR BRIs Ut 89 fapTel, fhv WY 31TST S0 WRBR 7 1.67 lakh crore THUHUT H B
PY 37hYT ST F BN b HRUT g7 fold Bl WX, 3R 7MY Had & fob 89 dF vHad)
ST TR, AT 319 SRU b Tilfiheer & fa™ &1 Sl input ©, 98 W1 ST 3igToT 9 3R
A SITST 3STST 9 9¢ AT 81 39d A1 81 A1 procurement ¥ 31T 59 AT 10
§OIR BRIS BYY HH B b &l JATDI recent procurement policy, FTEST T
Udh IS8R & fh paddy procurement ¥ THATHT B, Tl T ARBR BT AT fha=T
Eb—%_rl'l_é’ Sl We had to come with a begging bowl. The Chief Minister had to come
requesting and pleading the Government. All the Cabinet was here; all the MPs were

camping here; most of the MLAs were here requesting the Government o ?TIT%, 34
FHRT produce oI IT FT81 o2 &1 § 3T ¥ IT &l o 1?7 df 3MTd! policy S+
vague g fb g E[B"T%Tsﬁfﬂ procurement 3149 CM"I, NI IESERIRIAC RIS '_‘|_Eﬁ,
g9 A9 H announcement &X31| 519 faT &1 &M fGHER 3 3% 11 &, A1 $9 A/ H
I B 91, T8 fd TP of 3D ifersdl 7, 31 frd aXie | fhar & @t &l
QW &, gD U BI] Al AT 81 I8 BIg Swiggy service 8! & [ 59 4@ ol ol
T T

12.00 Noon

P &1 S99 TIH o fdT Bl fodveR I Jdx AT -3 db I8 BIH deld]
Q%FIT%\', S0, | feel very unfortunate ﬁ?mﬁv_ﬂﬁiﬁsﬂ dNE DI dhollh ST tﬁ‘ﬁl

XX, Ud Situation Assessment Survey of Farmers g3iT T, SH Ig AT T
fop 3TST & BT H ST WNaTS! BT ©, ST MG 40 TRUT b 3R HH Bt ST
B! 81 39 IR ¥ fhad W ardl W o1l us W8T B 3D A1 -}1 31U fertilizer
subsidy &9 B &I 81 MY 59 goic H 308 35 T 40 IR HRIS BUT HH BN U Bl
S99 fHAT & Thellh 3R T MU food subsidy H 80 BOIR HRIS BUY HH B
%‘Q, Central Market Intervention Scheme, SIEGXIE] 3,596 W@ Uy I Qﬂ, IAD]
B HIP 1,500 BRIS BT B AT B MY Crop Insurance DI 16,000 HRIS BUT A
el HR 15,000 HRIS HUT TP B AT §, Price Stabilization Fund P 2,700 HRIS
BUT I HH BB 1,500 BRIS YU I of 31U 3R even agriculture research & foTT
R 500 EW@ Yy ]%R’ g g dIfd multi-national companies like Bayer tend to

spend more.
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THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Reddyji, only one minute is left.
Your Party has given you eight minutes. You have spoken for seven minutes.

SHRI K.R. SURESH REDDY': | was told that | have 12 minutes.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): No, you have been allotted
eight minutes and seven minutes are over.

DR. K. KESHAVA RAO: Sir, the second speaker is not speaking.
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Then, it is okay.
SHRI K.R. SURESH REDDY: So, what is total time left at my disposal now ?

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): You have eight minutes more
now.

SHRI K.R. SURESH REDDY: Thank you, Sir.

TR, SAD -1 "R B f$ATS 98 VBT 8, i 399 Budget allocation
&Y Bl Y81 81 3T demand driven ST I8 %\;, Jg 3SIh %\', Ifh= 5§ demand driven %\*,
T ST AT <leR 8, S1d 37ER confidence build T &1 HRd &7 9 g1 ATl gl
1,11,000 BHRI€ BYY W §U I, 1 AT I8 ISV, 39 ATl |l g1 &1 X2, olfhT MY
SIP] BH B Sff I8 &1 3T I8 B I8 & [P 39 IR SIS UMM o] BT gl &
Hhdl & b 39D YTt 3D $& BRI Bl, olfh H I8 Hel a8 I8 g & the sheer
unemployment pressure in the rural India will force and compel the Government to
increase the allocation. SA®T g2 & 1T 3MMUdT faeT 21 AT 8, oifeh dgr &t
SRR &, ST ID] GG P [Ty AR BT 3R MYD] SHD! IGMT TS, Rifh
D JAATAT 39 TR MU I 3R T & & 78|

Sir, there were some apprehensions in the Government about the misuse and
it needs to be revamped T asset creation 3l 72T 81 T 8l U<l @f, NG Ul-:
ATel | AR &7 HAl HIRIR A1Ed oIAR HEd M1 I8 § [ 3T 9@ Tidhedr |
\_rm%_QI Linking up with agriculture will create some relief for the farmer. It will also
ensure feh 3TTehT ]CERTq\Tr[ 1 S JARIT & T asset creation BT ST doubt B, IR g7
A frar & A1 ey, a1 98 99 e 81, R fHar 9gd SR 8idl 2
P T ST, WR g9 ST8] SIQi, 98 SHMGR I 3R 3MMd &% Udh U &7

ENIEREGICECINEY ddTUI So, it is our request to link it up with agriculture.
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WX, 3N Y fhaAT B ShH Bl Sdol BT B ©, dl 9B AY < 3.5
TR¥e 81, dfe 14 IR™e Y& A1y 1Y) Ug 14 IR¥C 81 X8T &, Telangana is a live
example. In Telangana, agriculture is growing at 14 per cent. Here, overall, it is
growing at 3.5 per cent and unless you bring it to a reasonable high, the doubling of
incomes will only be a mirage, will only be a dream. SHIIT ST TATHT H, TATTHT
1 A U8l SI 3 IR, fhsr At & forg g8, wRave 9 &, 9 9 9199 371 78
g1 37T 81 WX SR |, T o D! WGt BT S 81 T8T 8 iR e 7 e

nice livelihood is given to them and brotherhood is spreading.

In paras 32 to 35 of the Budget Speech, the hon. Finance Minister talks about
a lot of private participation in agriculture, private agri-tech players, PPP mode,
financial start-up, that is, creation of unicorns. Going by your past experience, g1
I3 &b IR | ?ff, A EH I X Wﬁ e b g1 three agriculture laws DI Bal
backdoor entry al \gl 81 <&l ©1 This is an apprehension that we need to clear
because the slow recovery in consumption is the reduced profitability of agriculture
which squeeze the reduced incomes and demand. The evidence is very clear. 3o
Q*/lhlcr)o'cN H\Is?aw T ST percentage rise %\*, de R 5.2 %\' AR non-agriculture
produce &1 11.4 TRYE &1 H-RT & f$ATS gg<1 &I avlg I8 8, Hife bR §
HATHT el %\*, agriculture land owner M land labourer 9 8T &1 This is a small
example.

H 3Id AU BIgd Afex 9 Radve w1 fb you have to assure the
country, you have to assure the farmers that MSP will remain. MY IS &6 BRI
' HEId' UR 379 &g WAt Y 2, 1 3777 I8 Al 918y S THgadt 387, MSP

will continue to stay.

After agriculture, the next biggest employment creator is the MSME sector.

THUHGHS & 9N H HIB! qIadid 81 381 &l § I8l R Udh-<1 91d &18-1 aradi gl
39 T H BRI 6.3 BRIS THUHUHSS &l H8ISY, 39 &I gdh IR IFp i - Th
man-made 3% Ud natural calamity. sﬂ'ﬁ JMIBT demonetization 3R GST man-made
971 319 RIT, demonetization 3R GST & d1€ 2019 H THTHAUAS H BRI & 89N
business owners = SSENIES] IGRIRIRS 11,716 suicides were committed in 2020. The
biggest impact of demonetization according to the RBI was on the MSME. SIS
T Remedial steps Pc’l(’, J oic 3R & | M9+ 91T fob pandemic % 91g 31 loan
without collateral 39 &T arIST fhaTI But my request is that you have to look at waiver
of interest. oid ﬁv_ﬁﬁﬁ E Qﬁ, Uh-Udh Hlcf dq Qﬁ, T9 I9h S interest dedl TT|
¥ 3T fahTer ST 9 HUR fixed power cost 2| HRET Tl AT a1 I,
AR I9P] faoTeft BT faet ST 171 1Y S absorb BRI This will give some relief to
the MSME. W RICKR IR hospitality sector & ey § W I8 g9 fop &9 B
4 < Hospitality sector also contributes a lot to the GDP. Why don't you treat it
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like the infrastructure sector? The facilities that you give to the infrastructure sector
like long-term loaning, etc. should be given to hospitality sector.

Sir, the other key issue in the Budget Speech was the emphasis on the word
'digital', which is very good. 'Digital’ is the word which has come up on almost in all
the pages. We appreciate it. Definitely, we change with the times, and, we have to.
But the irony is that if the same analogy, if the same principle, if the same policy was
adopted way back in 2014 or 2015, things would have been much, much better for the
country. A small example in this regard is the ITIR, the Information Technology
Investment Region, which was sanctioned to Hyderabad. You kept it on hold. It was
a major boost for the country. It was a very creative investment idea. It would have fit
into what you call eco-system because Hyderabad is also a non-seismic region with
less earthquakes. BGHIT H 2ERMEIG ¥ TG!S 9gd BH &, T8l VAl §S¥l 9T
PR FDHd &, AR 3T $B dal B b | MY IMSCIBMSIAR H BB ATIRATS! BT,
ISREACSERCEERES plus 15, almost 70 to /75 lakh jobs have been lost in the last
five, seven years. It is apart from the revenue and other issues.

Yesterday, the hon. Prime Minister mentioned about the bifurcation of the
State into Andhra Pradesh and Telangana, probably, this was something playing in
his mind. This is what seems to be coming out. What was mentioned by the hon.
Prime Minister is something very, very disturbing for the people because it could be
possible through a lot of struggle. One of the biggest struggles ever witnessed in the
history of India was the bifurcation of Andhra Pradesh. Under the leadership of our
Chief Minister, Shri K.C.R. Garu, we went through 14 years of struggle to eventually
get it. 3R BISH H eI &1 fdeT U g3IT 1 T 3T, because the House is
supreme. Nobody can question the authority of the House. Nobody can question

the authority of the Chair. Not even the Prime Minister can question the authority of
this House, Sir. But yesterday, he raised it. 37X I bifurcation ﬁaﬁmg—s‘, ar
§ g PERIRCIENI ?%:’ f% 98 Reorganisation Bill fFa=T IR T&T 4R amendment & oY
AT 872 Did you make any amends in the last eight years? The demands from
Telangana, the demands from Andhra are continuously coming up. But still, you
refuse to refer it. You refuse to chair even a single meeting. Y, JBT IR RATBI ST -2
. (ATET)...

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude. Your time is
over.

SHRI K.R. SURESH REDDY: Just one minute, Sir. | am concluding with one last
thing. H 5 IR H B! IBT, 1 91 RISHYY B U BT F BIRIS ITe 371 8 b
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T <1 ¥ 37 8-10 ST DI 37U ER AT TR AT 3R ITH BT b 7Y 8- H Fad
IS I T 21 9 G AN IS9P T8l 59 SIS I U P gel ared =g 9 B
FAenfl 519 9 &R S¥S 8- Ugd, A1 SE (Y qrad] | B8l 6 =9 S1311, a1 6
Pl fb A 721 81 9 TR ST Bl fb BIs 91 T2, T RIS I 37 TS, I
I =TT A 31U SRl | HET P <) YTs, I8 W I & 7R U 69 H A1 T8 B
I8 HU RTaH! Wi fer, a8 1797 10 Fgd! Aot UR o SIe| 81 Sl Y 8-10 ST
90 91, I RN I Ui &b 91 $8l b 91 98 310! 8, 91d 984 <ol 5l fhdl =
ﬂﬂWﬁWﬁﬁWﬂT&ﬁfﬂ:ﬂﬂﬁ%\*l ﬁﬁﬂaﬁﬁmﬁﬁthis is a very sweet

Budget, but do justice to our region. Thank you so much, Sir.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): The next speaker is Shri V.
Vijayasai Reddy.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Thank you, Vice-Chairman, Sir. We
should appreciate the hon. Finance Minister for presenting this Budget in most
difficult and trying times. Initially, we all thought that the hon. Finance Minister would
submit the Budget for U.P. and Punjab. However, as the Budget speech of the hon.
Finance Minister went on, it was no one's Budget. | can confidently say that it is a
stylish Budget with no substance. | am sorry to say that. To put it in different words,
it is a Budget like an operation successful but the patient is dead. It may be a good
Budget for the country according to the hon. Finance Minister, but for A.P., it is bad
and worst. Sir, my point is about Aatmanirbharata of the States. Hon. Finance
Minister, on several occasions, talks about Aatmanirbhar Bharat. But | am asking
Madam: What is Aatmanirbharata of the States, not of the Centre only? The Centre
according to me, and | will give the statistics also, is using manipulative practices to
reduce the States' share of taxes from the Central pool of taxes. Sir, the Centre is
deliberately, | am using the word 'deliberately’, increasing the cess and surcharges in
its gross tax revenues which are not shared with the States. The States' share has
been brought down in reality. Though, according to the hon. Finance Minister, the
15" Finance Commission has recommended 41 per cent, the real percentage works
out to be 29 per cent. | can give the figures also. It is not 41 per cent. It is because
of cess and surcharges. | will give petrol as an example. The Central Government
has collected Rs. 3.35 lakh crores by way of cess on petrol and shared just 5.8 per
cent of it, that is, Rs. 19,475 crores, with the States.

What is shared with the States? In the case of petrol, it is only 5.8 per cent.
Out of hundred rupees, it is five rupees and 80 paise. Hon. Finance Minister has
coined a special term which is apart from cess and surcharge. It is called 'special
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additional excise duty'. This is nothing but cess and surcharge. By increasing the
Special Additional Excise Duty, which is nothing but cess, the Centre has pooled
Rs.2.87 lakh crore from which States are not getting a single rupee. This is the
situation. The share of tax component in the excise duty, which is shared with the
States, has decreased by 40 per cent in the case of petrol and 59 per cent in the case
of diesel. | have a statistic. Since hon. Finance Minister is here, | would like to
present it before her. For the sake of brevity, let us presume that the cost of petrol is
hundred rupees. Basic price is 45 rupees. Basic excise duty is one rupee 40 paise.
Special additional excise duty is 11 rupees. Out of these 11 rupees, nothing goes to
the States, not a single rupee. Road and infrastructure cess is 18 rupees; nothing
goes to the States. Agricultural infrastructure and development cess is two rupees
and 50 paise, nothing goes to the States. Dealers' commission, of course, goes to
the dealers. As far as taxes are concerned, the States are empowered to levy VAT in
the case of petrol and liquor. What is the maximum percentage that any State can
charge? Itis only 10-15 per cent. It varies from 10 to 15 per cent. What is the Centre
getting? The Central Government is getting 85 per cent and the States are getting 15
per cent. This is the justice that the Central Government is rendering in the case of
share of taxes.

What is the share of Andhra Pradesh in the divisible pool? | would like to share
it with the hon. Finance Minister. In the Thirteenth Finance Commission, between
2010 and 2015, the share of Andhra Pradesh was 6.9 per cent. In the Fourteenth
Finance Commission, 2015-2020, from 6.9 per cent it has come down to 4.3 per
cent. It has come down by 2.6 per cent. In the Fifteenth Finance Commission, it is
4.07 per cent whereas in the previous year, 2020-21, it was 4.11 per cent. Year after
year the tax share of Andhra Pradesh is coming down and it is nothing but a
stepmotherly treatment. Hon. Finance Minister is the daughter-in-law of our State. |
want all the hon. Members to know about it.

For deciding share of taxes of States, certain points like population, forest
cover, geographical area, etc., are considered. There are various parameters. Quite
surprisingly, 15 per cent weightage is given for population. Andhra Pradesh is one
State which is effectively controlling the population. And those States which are not
controlling their population they are benefited. Those States which are controlling the
population they are punished. This is the formula which the Central Government is
following or the Finance Commission is following.

Let us compare this Budget with the Budget of Andhra Pradesh and see how
the Centre is spending and how Andhra Pradesh is spending on various sectors. On
Agriculture, Andhra Pradesh is spending 5.9 per cent of the total expenditure whereas
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the Centre is spending only 3.8 per cent. Agriculture is considered to be a priority
sector. On education, Andhra Pradesh is spending 11.8 per cent whereas the Centre
is spending 2.6 per cent. On health sector, Andhra Pradesh is spending 6 per cent
and the Centre is spending 2.2 per cent. For rural development, Andhra Pradesh is
spending 7.1 per cent whereas the Centre is spending 5.2 per cent. My colleague
from TDP, sitting in front of me, Mr. Kanakamedala Ravindra Kumar, criticizes that
the Andhra Pradesh State Government is not spending enough. Day in and day out,
their leader criticizes the YSRCP Government saying that the Government has failed in
all respects and on all counts. This is how politics is being played. In respect of
crucial sectors like agriculture, education, health, rural development, social welfare,
etc., Andhra Pradesh State Government is spending more than the Central
Government despite severe financial crisis on account of step-motherly treatment by
the Central Government.

Sir, coming to income-tax, | would like to bring to the notice of the hon.
Finance Minister that there is a ten per cent increase in the overall tax revenues.
Madam, the tax exemption limit, when you came to power in 2014, was Rs.2,50,000.
Now, from 2014 to 2022, what is the inflation rate ? Cumulative inflation is 48 per cent
whereas basic tax exemption limit remains the same. | request the hon. Finance
Minister to link this minimum tax exemption limit to inflation rate. Inflation has reached
all-time high but tax rates remain the same. This is a pathetic situation. | request the
hon. Minister to rationalize it further and inflation be adjusted against income-tax
deductions and exemptions.

Madam, | am also a taxpayer and a Chartered Accountant. There are certain
difficulties which are being faced by the assessees. There are five tedious documents
which one has to collect in order to file tax returns. One is Form-16 from the
employer; second is TDS certificate for interest income, that is, Form-16A; third is
TDS certificate for other income; fourth is Form-26AS; and fifth is tax-saving
investments and expenditure proofs. These are all the documents which one has to
collect in order to file tax returns. My suggestion in this regard is, consolidate multiple
compliances across various forms into a single ITR form. This suggestion would
make income-tax filing very friendly. Many assessees would have brought it to the
notice of the hon. Finance Minister that there are certain glitches in the portal. Lakhs
of taxpayers have been complaining of glitches and errors in the Income-Tax portal
for months now. There are several occasions where the hon. Finance Minister has
extended the time limit for filing ITRs. These glitches are to be addressed
very promptly.



[ 9 February, 2022 ]

Sir, they have reduced subsidies which is very, very important. Food subsidy
has been reduced. The Centre makes big claims. In fact, in yesterday's meeting also,
they claimed. The Centre claims that nobody remained hungry during the pandemic.
But the allocation for food subsidy is down by 28 per cent. There is reduction in
fertilizer subsidy. It is definitely anti-farmer. Increase in fertilizer prices has severely
affected the farmers. The allocation towards fertilizer subsidy has been reduced by 25
per cent. Then, | come to reduction in LPG subsidy. Lakhs of poor households rely
on LPG subsidy and the Centre has slashed the allocation by 11 per cent. Sir, | am
concluding.

Now, | come to certain important aspects particularly regarding Andhra
Pradesh. There are major infrastructure projects. In fact, in 2014, the AP
Reorganisation Act had been passed. The South Coastal Railway Zone, Vizag
Chennai Corridor, Polavaram Irrigation Project -- in fact, | met hon. Madam and then
made a submission also -- Kadapa Steel Plant, Dugarajapatnam Port and Kakinada
Petrochemical Complex are all the pending issues which are yet to be addressed by
the Central Government even after considerable lapse of time.

Sir, national educational institutions, which the Central Government has
guaranteed by virtue of A.P. Reorganization Act, all are operating from the rental
premises. Not a single national institute has got its own premises. Be it Indian
Institute of Petroleum and Energy or Indian Institute of Management, Indian Institute of
Technology, Central Tribal University, all are operating from temporary campuses.
And | should thank Jairam Rameshji for drafting such a loose Act, a very loosely
drafted Act, that is, A.P. Reorganization Act. Now and then, he repeatedly claims
that he is the author of the A.P. Reorganization Act. ...(Interruptions)... | am sorry
to say that he has drafted it most loosely and which BJP is taking advantage of.

In conclusion, the Andhra Pradesh BJP leadership everyday has now started
criticizing our Party and Government for no reason. What is the Centre doing for
Andhra Pradesh that Andhra Pradesh BJP would not raise that issue? The Centre is
doing nothing and giving step motherly treatment to Andhra Pradesh whereas the
Andhra Pradesh BJP, day in and day out, criticizes the YSRCP Government. In
reality, the biggest critic of the Central leadership of BJP and the Union Budget is
Andhra Pradesh State BJP leadership itself.

Sir, finally, in conclusion, | would like to submit to hon. Madam that the
Government claims the mantra, the most chanted mantra of BJP Government, is
"Sabka Saath, Sabka Vikas, Sabka Vishwas, Sabka Prayas'. Every year, one
element is added to the slogan. Initially, it was "Sabka Saath, Sabka Vikas". Then,
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"Sabka Vishwas" and then "Sabka Prayas”. Every year, one element is added.
...(Interruptions )... Sir, | am asking this.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude.

SHRI V. VIJAYASAI REDDY: | am concluding. This Budget does not ensure "saath”
to the States. There is no "saath”. This Budget does not ensure 'vikas' to the
States. This Budget has not taken the States into "vishwas". There is no "vishwas"
on the States. This Budget does not ensure supporting the "prayas " of the States.
There is no "saath”, no 'vikas”, no "vishwas" and no prayas”.
...(/nterrupt/ons)... Thank you very much, Sir. Thank you for giving me the
opportunity.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Thank you, Vijayasai Reddyji.
Now, the next speaker is Shrimati Jharna Das Baidya. Madam, you have seven
minutes.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, the Finance Minister presented the
Budget in the backdrop of an economic scenario when a majority of the people are
facing joblessness and huge cuts in real income. GDP in current financial year is
estimated to marginally cross the pre-pandemic levels. The private consumption
expenditure is still short of the pre-pandemic levels and industries are facing low
capacity utilization and rising inventories, primarily, because of very low demand in
the economy.

TR, # Ig e arsdl § b 519 SolaRr 311 &, al g1 e giar g1 H Brg™
4 belong BT §, I FHY jobless youth BT T AIgel AdR [T ST 2 3R 394
U HET O & b missed call B F b3 et SO, oAfdh Sl @ 8H &
918 19 missed call @1, T9 I FaR IR HET AT b g FaR HIG[ T81 51 I8 Wl $al
ST & b social pension @ 2,000 B9 BT, oifpT T Wt Tl fopam am 'g=emm' §
TR SGTAR 340 TYY BT MR 200 &7 & B & IR H T w1 111 3 15 A1 16
=1 1 B BT 8, S SIIST 78] 8IdT 81 Wages § Ud a7 Y 81 9T, 9 I8
HY I 9 T BIAT 2, I8 g9l H AT 13T

IR, T4 goic § IR IR 89 AT S¥Gd 8, expenditure by Rs. 25,000 crores
in MGNREGS and reduced food, fuel and fertilizer subsides and also in allocations in
health and rural development. X, ) TUh IR 91 HEAT dATE _’g", Sill 'fﬁQT[ SUCIES]
AISHT §, SHH T 81 &1 8] P! R T I8 &, Ig 37! 91 © fh F9HhT 8- 81

1Ry, <ifdh= $H allocation fha™l & - 98 B, 1 oG, 30 EWIR SU| U T &Il
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27 T 3T HHY brickfield § TTE? T brick BT STH 31T b= 8 - 14 YA I 1
T, 30 B9IR DU H TR B 991017 goic § 89 T 9 38 &, this Budget has
proposed a growth in total expenditure by Rs. 1,74,909 crores from the Revised
Estimates of 2021-22 but as percentage of GDP, the total expenditure has come
down from 17.8 per cent in 2020-21 to 15.3 per cent in 2022-23 Budget Estimates.
S EH AT 31 9HSIA 27 doic H 99 $B < VT ©, 9dd! A1 BN, SIS 9¢7,
QW gl 9o B ¥ dvic ﬁ, the squeeze on expenditure is not merely in the Central
Government expenditure. These transfers are to come down from 6.915 of GDP in RE

2021-22 to 6.5 per cent in 2022-23. Now, as regards the agriculture and farmers, the
allocation of all major schemes for farmers have seen a Budget cut. The allocation for
procurement to FCI and under decentralization procurement scheme has been
reduced by about 28 per cent at a time when farmers are struggling for a legally
guaranteed MSP. Allocation of funds for fertilizer subsidy has been reduced by 25 per
cent. Under PM-KISAN Yojana, 12.5 crore farmer households are supposed to be
provided Rs. 6,000 each which requires an allocation of Rs. 75,000 crore only. Now,

about the Children Welfare. "SI S131, €1 U1 &1 TR Al © &1 3l &9 AT i
Ired & & Al B g9 Ty, ofdhT 3T 39 <91 § dfcai A% @I &l Children
Welfare & %IQ it is Rs. 5,700 crore less than what was budgeted. Nothing has been
done to help children to cope with the devastating impact of closure of schools and
anganwadis. JTAATS! BT BIRIHH 1975 H Y[ g3M1l H |l CDPO <1 3iR 39 fSurcHe
IR DRt &l TT F ADBR TS b ANTTATS] Tbd Dl &I 3?20 AT AR
dHR b da, BTH B D 18 FI1 O GIAT? $O 81 gall, bdel HI-al Fl U I
gl .0 B} G)... T, TR, TSI & IR & dag § ft § e aree g
8 Y @it €1 oy fas § Wi &1 2R, it could not raise the allocation from Rs.
10,234 crores despite 35 per cent of children not receiving Mid Day Meal during the
last year. WX, ﬁﬂﬁ@ﬁﬁ%@ﬁﬁmﬂﬁ?ﬁﬁ Iwmﬁlﬁwﬂﬂwoman
&, B9 9S4 9gd IR 31TeMU & % d 9gd 8 H¥il| AR 2fRh & forg...

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Madam, please conclude.
SHRIMATI JHARNA DAS BAIDYA: It talked about Nari Shakti upgrading 2 lakh
anganwadis but the allocation is frozen at the revised estimates at Rs 20,000 crores

only.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Jharnayi, please conclude.
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SHRIMATI JHARNA DAS BAIDYA: Sir, one minute. Regarding LPG subsidy also, 60
TR¥E U8l ¥ & 31X another 60 per cent cut has been inflicted in the Budget 2022-23.
No new allocation has been budgeted for the unorganised workers who were
registered through e-shram portals. Lastly, therefore, the Budget 2022-23 has
completely failed in identifying the priorities to provide relief for the common people. It
is a betrayal. Thank you.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): The next speaker is Dr. M.
Thambidurai.

DR. M. THAMBIDURAI (Tamil Nadu): Sir, | thank you for giving the opportunity to
express my views on the Budget. At the outset, | want to say that our AIADMK
Coordinator, Shri O. Panneerselvam and also the Joint Coordinator, Shri Edappadi
Palaniswami, on Wednesday said that the Union Government would generate
renewed hope among the people. That is our party's stand that we are supporting
this Budget.

Sir, | rise to register the views of my party, All India Anna DMK Party on the
present Budget presented by the hon. Finance Minister. First of all, | appreciate the
enormous measures taken by the Government of our beloved Prime Minster,
Narendra Modiji to protect the economic interests of the country during the fearful
pandemic which has devastated the dreams and aspirations of many all over the
world. The impact of lockdown and subsequent negative growth in the economy is
felt by the countries of the world without exception. Few individual and enterprises
have gained, no doubt. But by and large, almost 90 per cent of all industries and
manufacturing units including agriculture sector have been terribly affected and we
still are not sure when it will get out of this darkness.

In spite of gloom and despair all around us, the Government of hon. Prime
Minister, Shri Narendra Modi has reasonably done well in safeguarding our economy.
My heartiest congratulations for what have been done and best wishes for more
power to the Prime Minister.

Coming to the Budget 2022-23, | came across a survey conducted by
independent sources involving more than 40,000 respondents residing in 342 districts
of India. The survey has indicated that around 20 per cent of citizens are thrilled with
the Budget and they see many benefits ranging from infrastructure growth to boosting
spending and creating employment. Around 40 per cent believe that it will derive
progress in at least our area. At the same time, the absence of any personal tax relief
has been disappointing to a sizable percentage of the survey participants. | appeal
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to the hon. Finance Minister to consider this as Mr. Reddy also said that inflation is
more but income tax that they are charging, we are still continuing that. Madam, if
you allow, give more concession. The consumers, tax-payers, will definitely spend
money that will circulate in the growth. Therefore, you have the opportunity to give
that exemption and the tax rate level has to be increased on personal tax. And, also,
the Finance Minister has said in the Budget speech that the Productivity Linked
Incentives in the sectors for achieving the mission of Atmanirbhar Bharat' has
received an excellent response. Madam Nirmala Sitharaman mentioned that there is
a potential to create 60 lakh new jobs and additional production of Rs.30 lakhs crores
during the next five years. | earnestly hope that ambitious plan comes true. India is
now the factory of the world; India is now the laboratory of the world; India is now the
hub of young in the world. More than 50 per cent of the population is young
population. We have to make use of this wonderful resource, which most countries
do not have, the resource of human power, is more important. Our young generation
is getting good education, great mobility and above all our youth are full of aspirations
and dream to have a better tomorrow for them and to their family. Hence, please
make sure that you complete your target of 60 lakh new jobs, create new
mechanisms to find job opportunities for our youth all over the world. It is not brain
drain but conquering the world through our skilled labour.

Sir, | would like to specially mention about the Prime Minister Gati Shakti. The
seven engines you have identified namely roads, railways, airports, ports, mass
transport, waterways and logistic infrastructure are the need of not only today's but
also tomorrow's India. When effectively and timely implemented these seven engines
of Prime Minister Gati Shakti, it will transform our economy. They will provide
seamless, multimodel connectivity and effective logistics which India is badly in need
of. Our Finance Minister has given a deep thought to the Budget even though there
are elections in the different States. It has not tempted her. Here, she has come
forward to put a realistic Budget. As Reddyji has previously said, she is the
daughter-in-law of Andhra Pradesh but she is daughter of Tamil Nadu. | think she will
definitely help Tamil Nadu by giving more schemes which people there are expecting.
| think there is still more to come.

Sir, Finance Minister has announced that Rs.7.5 lakh crore in capital
expenditure and increase of 35 per cent to bring the flagship economy back to pre-
pandemic levels. There has been some attempt to assuage farmers by committing
Rs. 2.37 lakh crore to procure wheat and paddy from 16.3 million farmers. The
perennial problem in India is implementation. Large sums are allocated and grand
schemes announced but they don’t get spent as budgeted. The Government has also
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outlined a blueprint for the Amrit Kaal, the next 25 years until the centenary of Indian
Independence in 2047. This is a laudable goal. | want to draw your attention to certain
projects. For example, the Modi Government has been working with different models
of public-private partnership and is constantly reviewing model concession
agreements of various modes of road construction under PPP. | was also the
Transport Minister in the Vajpayeeji's Government. But, | would request the hon.
Finance Minister that Tiruchirappalli, Karur, Coimbatore may be linked through eight
lanes. That project is already conceived. When you make the Tiruchirappalli-
Coimbatore road an eight lane road, it would take just two hours to reach Coimbatore
from Tiruchirappalli, connecting both the airports. Therefore, that is an important
subject which we are requesting you. | have already made a request to the Transport
Minister. He has accepted it. They have to allocate the money.

Sir, regarding Railways, the other big infrastructure push in fiscal 2022-23 will
be for the Railways, which is gearing up to carry 8,595 million passengers, almost 2.5
times the number it carried in the previous year, apart from ferrying 1,475 million
tonnes of cargo.

Here, | want to request about my area; Jolarpettai, Bargur, Krishnagiri, Hosur
and Bengaluru have to be connected. The project has already been announced. | am
very thankful to the Finance Minister; she announced that Hosur area as a defence
industrial corridor, and for a defence corridor, we will require that kind of railway
infrastructure. Therefore, the train which connects Bengaluru to Hosur that train will
go up to Puducherry, and three States, i.e., Puducherry, Tamil Nadu and Karnataka
will be connected by this train. This is the scheme, therefore, please consider it, and
allocate the money. In the same way, airports are also one of the pillars. Sir, you
know very well, you are in Karnataka, if we have to come to Hosur that means we
have to spend three to four hours to reach the airport. Therefore, our demand is to
have an airport in Hosur. A private airport, Taneja Airport is already there in Hosur,
they are ready to give it for lease. If you run it, UDAN structure is already accepted.
The State Government has already given the tender. | appreciate what they have
done. Therefore, | request the Finance Minister to bring an airport for Hosur that will
give faster boost to the development of that area. It will also decongest the Bengaluru
Airport.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): You have another two minutes.

DR. M. THAMBIDURAI: Apart from that, generally, | have seen in the newspapers
that we have more interest in internal security. As you are allocating money for
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Defence, you should allocate money for the Ministry of Home Affairs also. The Home
Ministry must see that the law and order, even though it is a State subject, improves
in the country. They have to give more money to State Governments so that they can
improve the law and order situation in their States. Sir, modernisation of police is
more important. But, at the same time, the news has come, 'sharp fall in police
revamp funds as many States failed to utilise that'. But, if at all the States are not
utilising it, Centre should spend it. You IPS cadre is with you, you modernise them
and depute them, we have no objection. Therefore, now, we are seeing that the law
and order situation is deteriorating at many places in the country. The theft cases are
increasing; child abuse cases and women's security cases are also increasing. As
you are giving importance to the Defence Ministry, you have to give the same
importance to the Ministry of Home Affairs also. You have to save the lives of the
citizens of this country. For that, in the Budget, you should have given more allocation
for modernisation of police force, and the Centre has to come forward, without
Centre, the State Government cannot do that. Sir, you know after GST, most of the
funds come to the Central Government. The Central Government is telling that they
are getting lakhs and crores of rupees every month. It will go on increasing. Sir, what
about the States? The States are not getting sufficient funds. Our party, AIADMK has
opposed GST, we had not voted for that at that time. It is brought by the Congress,
they have brought it and we are suffering. Sir, the resources of the State
Governments are going down. Therefore, it is high time to see to it that the Centre
comes forward to give more allocation to States. The State Governments are to get
GST arrears also; Tamil Nadu is also facing this problem. ...(Time Bell rings )...

Therefore, | request the hon. Finance Minister to see to it. | am just concluding,
Sir.

Sir, | welcome the Emergency Credit Linked Guarantee Scheme being
extended up to March 2023. The two lakh crore rupees additional credit for MSME is
very much needed during the pandemic situation. You have promised many more
incentives and inputs to agriculture and other essential sectors. | wish you keep your
target and time schedule to complete and fulfill your promises.

With these words, | wholeheartedly welcome the Budget presented by the
hon. Finance Minister, daughter of Tamil Nadu and daughter of our nation, India, to
see that justice is given to the people. | once again congratulate our Prime Minister,
Modiji, for entrusting her with the responsibility of presenting this Budget. | thank him
once again.
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Gl gEI™ g 1ed (SR U< @ 48iey, 999 ygd § A1 Brg-d s
Il Dl g=IaTE ST, T8I+ Ueb AlZell & WU H 59 9% P goic Dl ULl {61, §96 oy
J 978 DI UTH 81 ST81 AP AX] SIHBR] ©, 919 Udh Al gofc dl YT BRIl 8, df 8%
H I IHD! IXFD! BT & 3R TR F 8% W Bl 21 g1 I8 1 91 2 fh gIR Su &)
Afge fod 530 M ST B <9 DY T FHAT G911, V) STHhRT Hf 3R U9 8, S99
T 3T W) 98 YHBHATT|

HEIGd, ST8] d® goic Bl |dldl o, SHdb N H 31 dHedl ¢ (b s9H 9R1
B AfFRex S 9 fFaMl & IR ¥ g1 YR &I Idiv &I &1 I§ Jel © b 3y
Sfad Wt BT gTa1 <71, I B! 91 B, AfhT ST & A1I-|1 39+ el fb g9
H AT BN 3R DT ¥ A1 Bl FelT A8led, BRI S8 $IY Y& S91 & 3R
It FI6TT BT TYTT XBT ©, $HTT d &b oA 19 I B Wl BeIl, B ST S,
H I TADT 1Y T IR B 596! STHGRI Sh! &f SU, I8 fawy 338 Jra
AW 2, Y Tsi R &1 9gd 1919 Bl

AR H3AT S A fami & forg ST giaemd 9grs &, S99 oy § 396! ggdTg
I, AfehT 31 Thelih 9 91l B 4l 2 1§97 <21 | U g1 A 3fiaier @,
ifehT S fpdTe Sfigia™ & dR | BIs gd] gl bl Tg| 59 fgiad ¥ 8K fhdd &
fpaT |rell 59 g H 181 I8, SD1 S gl -1, S9! W $8 =i goic H B
a1y off, I YRAR aTcll bl o AR &1 ST MY oY, [TqehT g1 147d
feaEar 2|

qEIGY, H Ueh d1d 3IR D T8, income tax & IR # ol =4 Al fdh 59 IR
incometaxaﬁwwa@émlﬁﬁjﬁﬁwlﬁwwwmﬁ?ﬁﬂ
Wincometaxiﬁ?ﬂmaﬁ?ﬁ%\’,Waﬁqﬂwm,ww%ﬁaﬂw
Y, income tax @1 AT ol 9T s 3R AT SA0TR R I8 Y|

A8, S8l I HeTRI &I U 8, 3 HIv0l HgMR] $1 gue § YT <90 &
a1, qR1 999 3T B8R Q9 DI 3D FIwAT 3HDb BRY IRARTS, [Rged o WY
IRIRTS, T8 B 8 &4 BIs GhId el &l BT AT & b STP MR IR T} Jror=rd
=1 A1y off, Arfer 33 referaven &l 89 Sid B uTd iR vfdsT § SqdT oY 84
foreT gran U 919 8IR HEl s {h TH A3 Bl fheraNl 1 fefored a¥ft gerrs
ST, SIfhe ST #9 Ul BaT fb 8HR <9 6 NN | 2181 &7 3191a &, safery o1
qH BH A ®! FRIfET 81 X1, I9 TP 39 1 BRRIAT BT o9 AR SETRIA Bl
81 ffrer grgm|

IS, el & IR H § BT I b qad AT °1¢ Bl |iaT fBar g,
Wt 81 fHa 919 Wd IR B BT 8, 1 98 [&F-30d HeAd dRar 8, Wiy s #
Wd H U T 8, NYor TR § B Bl dledl 7, AR §, 9 SIThR 39 o]
el 81 S99 TToel dl ST &1 I8 31T HTH I B, oifdp 3t db <21 § VAT
AT !, T fHa™ B SHb 519 B B e T | S b 519 & Hd dal
TEI IS 715 21 I8 GUITT DI I1d 8 [ BHAN Q20 H AT b %19 Bl JbTR FHSIT STl
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g 3R D! ST el g SIIeit| STd T fHAT & 817 D DI el oilg S,
9 TH ISP F1 ATSHTH! Bl I8

FE1ed, H I8 Al B A1g {6 BIc fFAMI B o9 S5 B BIs TSN goic
H 81 ¥G1 g §, d AT AR il g [BAFI DI A1 UgAH & g Il 9gd AR
SIS I &1 15| H F9e1aT § (b §1 911 &1 &1 goic | @ S a1ey AT| 37
7o I8 B b EAR <9 @ Srieudwel IR W H¥ MYl ugel W 9gd A g1
AR 3y 3R IBIF g9d a4 3rew JoIrd fd| H FHerdl § {6 s9R BT
fafex 30 IR 9 I fob srefegawer &l gel Uk &Y of 1T Sy

HEIGY, 31d H Y &5 & 9N H $© dI a1 I H IR IS & U AR
HTFR H ACT § - BMYR U 3D &5 g, offhd § g 8T § b PRMAT 31
HETS & BRI 981 G- IeFT-48 §8 B =el ST I8 &1 FART SR IHS 3R
HUS b IEUN & {7 AR AT ST AT, TS I81 HUS BT B THT GRI IRE A
§S 81 gBT 81 BIFYR H IHS DI BT T a1l 8, oifdh IW |l Sl Ig1dT1 a1 A1y
o1, g8 a1 a1 T, fTdh BRI AT I8 I 4 s 8T B

DGR & IR H H BT 18] § (b BIYR H ST8i b (b BT 7 8,
forfrcdr & & H 987 s INYAT © - <I.91. BT SRYATA &, TSI T BT AT 2,
HER BT AT &, b U DIs YA el &, OaH AR avg oI G 8|
UISTIBITS SI¥T 3T BIFYR H T8l 2, STdfd AEIE] & [T8Ts ¥ BYR IR Ja]
BT Yeb g1 WEX 81 HMYR H 98d ¥ HAOIGY I8d &l S 9 fodd § SR 4
PGIMER guR WRRITIET SRUTel 91T ST, [T BIFYR & AN Bl SHDT ATH
el e, IT 1T goc WIV0T & AETH A H 0 Hg-1 arg |

X1 & HI-W Sl BTYR <8I &, 98 BIFYR IR BT 81 37 8, <ifh 3719 I8
HTTYR SETd Bl T 81 HR G B HIFYR 8T 11 77 AT HTYR Q€N Dl & §U
31TST 32 9Tl &1 T, by 31TST Ak ST A T &1 &1 U, I9d 918 Udh By A4
T T, I 918 g8l T, IR TS 99 I BHYR S8Td & 74 o S 21 IFH
9 g1 [Fhd 39 910 &I 2 [ YR I8 BT AT el 211 59 AT
AT 148 SN 72l & g #31 A, I 1 IATST A 32 Fiel Ul A1 § $0hT AT
T JEATAY < & T, WAfeb a8l Ueb f7el & fofg i gfaemg si-t =gy, d
GragTd 7ot WY T2 B H T § 6 a8 994 g1 Yaem verd ¥eH &l 781 81 Vefd
WM & M R ATAYR, JRERMT AR W) ¥eAd WA 8, oAfh ol 41 39 dsl
TIE H ¥ T Al UFT WA T2l ©, [ BYR S8 &b AT Bl JeAd T
HHT S|

HEIGd, AR IS AT | A1 © {6 =g S0 &1, ATAYR 81 1 E&RIAT 81, 7
A1 4 A BIg geb VAT WA 81, e aR # "IN g1 913 g b I8 Jearery &l
AEERSHE R RER N RERIINE

A% a1 § T arsdl § 6 89N BHYR H IRT H b Slel S ISl & 3R
IRT, STEl Siel <o o 11ar 8, 98 IRT YR TR IR S81d &1 A™1 4§ gdl Bl
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BHIYR TR H SYTGTAR S AN Y8 8, d SR AR Alb] &b Feel § HIYR <8l d
AT Bl S8 M-S H S IHY T 8, SUP ATl I Il e AT Jsd] &
IHF o1y ufifed 92 ©¢ 91 B0 1 USd &1 9 HHYR TR 3R HFYR I&Td S
DI WA ST gs © IR 4T el A S -als B BIYR S8Id 911 -7 &, SHD
qrase W AN D1 U1 S ged B, [T SR Y H 98 /Y B

IR TYH ATETH | A & {5 ST8t ugel Sl S o g3 2T, STEt U Bl axgett
I ofl, Il DT W <ol R fIT ST AT IHBT ATH BIYR TR 3R DGR
B ST BT el iR SHYR TR A R 30T a1 S Sl S 181 <A1 US|
39 Il SO g I BITYR GBI HHT &b d18% o1 QI19TY, SHH BIs faddhd el ol
3ITUT el Cord aell T bess VAT STTE o1 Xl 2, 1 T1idl & AT bl 3771 -ST
¥ Jrgfaer sIcdl &1 H goTC WINUT 4§ {19 AT 6T § fob IS 31T I8 FaveT HR <3 dl
CHEASIICARSNEARSIE AR ISR

ST 6 1Y 59 IRBR - A Shol Bloiol B XTI DI, I 6T B1H [HaT 89
T Ugot WY HI B o fh a8 AfSHer dieiel 9941 T11T, wife fafeear o1 arvma
T JhR F HHAYR TR 4 2, I JHR A SR <8 A A 51 H g1 =i § &
YR TR AR S8 SHI D AU ST §% &l AT DHIYR H VAT AT Il
<IfSTe, arfes S99 foTatt @1 SadT oy firet | S=ufafafe 819 & 91 89 J9a! Rrer)
g fop Ifs g ™ B STU Q1 AT TR 9 ST IR T THTE 9 97|

AR FH3 S, M9 e H S goie U9 fhar 7, S folg § 9T 3R
&Jh BRI g, 9gd-98d ggdls, 99 85!

1.00 P.M.

3t TSl fE ([9ER) : Suuved Sfl, 999 991 91 I8 § {6 sRydud- w@aeh
SIPROT 9 5 W) %81 8 {6 fHaar ST unemployment 98 T 81 I8 99 2019 &Y
TR & 3 BRIS AT 3R B Tl ITH B3I 15 Ffora=T 3R Sirer S ¥eT1 81 o) db o
B9 AN BT & AAI H Yauig AT Bl I R 2, Tdbw] G ovTar 2 o fay w3
St QIR 9= H3 Sf finally are happy with the Nehruvian model that we should go
back to planning. So, instead of five years, they are saying 25 years. That is my first

point. Secondly, they want huge amounts of tariffs, that used to be there in the 50s
and 60s, this time also. My colleagues have already spoken about health, rural
development and everything else; so, | don't think | will take time to speak on these
except that the CapEx which has gone in the infrastructure, | don't think they will be
able to spend it. Maybe they have allotted that much to clear backlogs, for example,
for NHAI or something. | will now come straight to Atmanirbhar Bharat. \Whether it is
our hon. Prime Minister or the ruling party Members talking of Atmanirbhar,

'IMATER YR & fTT §9 AT BT Had lip service B 37F MMUH! 9 A9 F g1
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_§", doing business in India is governed, on the aggregate, by as many as 1,536 laws,
which on the aggregate, require 69,233 compliances. The laws are both Central laws
and State laws. These are 678 Central laws that require 25,537 compliances, 858
State laws that require 43,696 compliances. These are okay with the big corporate,
but the medium and the small industries I8 BT T BRI ? Many of these laws and
compliances carry prison sentences. In fact, imprisonment clauses run into

hundreds, which are as follows: 244 Central laws and 25,537 compliances have
imprisonment clauses and 599 State laws and 20,895 have imprisonment clauses. |
will request the hon. Finance Minister and the Corporate Affairs Minister to set up an
independent group to simply calculate the cost, both direct and indirect, say, in
terms of time spent, of the required compliances in respect of various groups of
industries. 3R $¥ A<8 & compliance H BHART HAY T, 1 8 business FIT B
URAT? SI9-519 89 SR &4 [HaT 8, FART YTRIUIC 981 21 This is also the time for
economic diplomacy. ¥8d A Hal 7 B fdh 1 AR BRI SleR BT HIC AT
81 X8l 8, Sl f 9gd ol &1 f4wg 81 g8 Aagpe [&ar o fava &, ofd g b
PHITT P 31T 8H 1 TG HRIS Bl 30 AT HRIS B bilateral trade HR < b 15 ARG
PRIS TR TS A ST Y& & 3R 15 ARG HRIS BT S+h I | B, T U fA-e § S9!
gifersil Ui’ & fad # o<1 81 Sl 3T Bicargsik ®l 8 ooyl See the
amount of mess they have created in the fertilizer sector! 19 q\‘ﬁiﬂ DT UTg¥ 300
STelR & JATF-UT AT, S F AR F8T 50 per cent JRIT 3ITT 27| $8I4 JUH &b S
SR W 1 & DR [T, 79 JRAT BT UT$H 1000 TR Bl A7, AN &4 Sl F1 87

We are very clear that we respect UN sanctions, not US sanctions. Today the same

thing is happening in Potash. The Americans are saying that we will put sanctions on
the Russians and Belarusians. We are quiet. Nobody is interested. We were making

30,000 cars. 3T I8 <RY f 30 AT TF Tl &9 TSR 3iR fhve HR 9914 W8, o
I8 ISR Gl dl in fact IF FHIA Gl AGT SIT 7 qrefl W1 T foh AR U1 &1 R Ul
g, NI 811 BledR 8% dISl Joid] 8] 59 98 Haex Gl dl today we are exporting
four lakh cars and if we add commercial vehicles like scooters and everything, it is

almost 30 lakhs. @I 8% HIRAY 9S4 fdegpel |erd §1 59 G S compliances
CORCIRISHI] gal?ﬁil, we will be wasting our energy and time in resolving these issues

with little time left to devote to our business.

fﬁ?ﬁﬂlﬁﬁ‘d DT ?[?fﬂﬁl‘(’l Enforcement Directorate, 317X g—<hH CHRI ded
3T TR inquiry B ©, A1 SHHI as per law TH-&1 ATl § 31 B A1 ©, TR fine 1]
%\' g1 S W BT %\’I IR IMID ZI%T Enforcement Directorate 3T 1T, NIRSIL He
SIRTY fh a8 20 & 25 ATt @ inquiry & ST S9& 91 10-15 ATt Id I8 B
TSI 3R 3MY 40 ATA & &, dl Ig 80 ATl Bl SH db Feldl & 3R g
Enforcement Directorate 3T BX UX MU, dd E[‘Qr TS § DT asv—\rl_vﬂ El
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ST In my personal case there is an inquiry going on since 2010. When friends ask,
‘What is happening to that’, | say, | will be under inquiry or in the court till | die.” 34
Al IR IS8+ ol §¢ B 38 o ¥4 sl 5-6 Il H 6-7 A Bl BT 2o fau
BT, TR H 984 981 IR g 31T ST present ED chief &, 39T Ugel Sl A% o, 4
IDI BT SIS BR AT AT fdb I chargesheet B ST, JoT 9ot SIRTY, H DI |
oIS é\Tﬂl TR BH 18 © fh YR S dR afr, al e ugel compliances gcIgUl|
Compliances is okay for big corporate. They have too much of staff, ofes <
medium industry &, 3R I8 X &l §, dl A oV MY I8 HIRTY| R 3T 5T
BT FAIG, Al 9T A PO 8 UIY? $HY $ o1 81 YT 37 AN lip service
P (BT 3T ST unemployment &1 81 AT B 7

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Mr. Singh, please conclude.

SHRI A.D. SINGH: Sir, just give me one minute.

| wish to make a point that we are not going to become Atmanirbhar by
erecting barriers around us, but by opening up. In the 1990s, it was famously said
that each time we reduced import tariffs, our exports went up. We, as businessmen,
are not scared of, or shy away from competing with China or any other country. We
will take them on. Just liberate us from the excess and excesses of domestic laws
that divert our time, attention and resources from the business for doing business.
Thank you very much.

DR. NARENDRA JADHAV (Nominated): Sir, | rise strongly or | sit to strongly support
the Budget 2022-23. | wholeheartedly commend the hon. Finance Minister for giving
the nation a visionary Budget aimed at inclusive and sustainable economic growth
and development of the Indian economy.

Mr. Vice-Chairman, Sir, a Budget is supposed to strike a balance between
economic acumen and political sagacity. The hon. Finance Minister has struck a fine
balance between the two. It is no-nonsense Budget reflecting the professional
integrity of the highest order. Every Budget is always meant to be a contextual one.
There are two overriding or dominant considerations that seem to have weighed on
the hon. Finance Minister’s mind. The first one is the Indian economy has staged an
exceptionally smart recovery posting 9.2 per cent real GDP growth, rising from the
depth of the unprecedented Corona pandemic. The second is that the financial year
2023 i.e., the next year marks the beginning of the Amrit Kaal when our nation will be
transiting from India @ 75 to India (@ 100. Both these considerations, Sir, call for
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laying a solid foundation for India @ 100. In my view, this is precisely what the hon.
Finance Minister has achieved in this Budget.

| call this Budget a visionary Budget, because it effectively translates into
action. This great vision was given by hon. Prime Minister while addressing the nation
on the 15" August, 2021.

Sir, before | go into the heart of the Budget, please allow me to point out some
bloopers and blunders that were committed by some of our esteemed colleagues
while speaking in this august House yesterday. First, | will take on Shri. Jawhar
Sircar. Shri Sircar emphatically argued that the proposed expenditure on education is
only 1 per cent of the GDP. This is completely wrong. Even in 1951, we had greater
amount of public expenditure on education. Actually, the proposed expenditure on
education is around 4 per cent of the GDP, not 1 per cent of the GDP. | would urge
my learned friend to get his facts straight and not mislead this august House.

Then, | would like to take on Shri P. Chidambaram. According to Mr.
Chidambaram, the Finance Minister says that the nominal GDP is expected to grow at
the rate of 11.1 per cent in the next year and the Economic Survey, again Mr.
Chidambaram quotes, says that the real GDP growth in the next year, that is, the
financial year 2022-23 is expected to be 8 per cent. He, then, questioned the Finance
Minister: Does it mean that the inflation in India in the financial year 2022-23 is going
to be only 3.1 per cent? That 3.1 per cent comes from the difference between 11.1
per cent, the nominal GDP growth, and the real GDP growth of 8 per cent. According
to Mr. Chidambaram, only one of the two numbers are right and one of the two
numbers has to be wrong. Either the nominal GDP number is wrong or the real GDP
growth number is wrong. Not really, Chidambaram Sir! The difference between
nominal GDP growth rate and the real GDP growth rate is not the CPI inflation, nor is
it the WPI inflation. The difference between the two is actually the widest measure of
inflation, called, the GDP deflator. And, the inflation based on the GDP deflator,
which is embedded in this Budget, of 3.1 per cent is perfectly feasible. Why?
Because, | have worked out for the last five years, five years ending the pre-COVID
year of 2019-20; and, it turns out that the average inflation rate based on GDP inflator
in our country is 3.15 per cent, which is not very different from 3.1 per cent,
incorporated in the present Budget. | am really surprised, in fact, appalled that a
person, who has been a Finance Minister for a long time, can make such an
elementary mistake.

Sir, to my mind, the most important thing about this Budget is that priority has
been given to economic growth over fiscal consolidation. For the financial year 2021-
22, that is, the current financial year, hon. Finance Minister has budgeted lowering
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the fiscal deficit, as a ratio of GDP, from 9.2 per cent to 6.8 per cent. And, the hon.
Finance Minister has nearly succeeded in achieving the target, posting a revised fiscal
deficit of 6.9 per cent, instead of 6.8 per cent. This is excellent fiscal marksmanship.
And, for the year 2022-23, the hon. Finance Minister has placed Budget Estimate at
only moderately lower level of 6.4 per cent of the GDP. Some Members questioned
this and said that this number is also very large and when, last time, we had fiscal
deficit of such a large magnitude, we had an unprecedented crisis of 1991. It is true
that during 1991 crisis the fiscal deficit was very large. But they forget that at that time
our foreign exchange reserves were only one billion dollars.  Today, our foreign
exchange reserves are 630 billion US dollars. The situation is not comparable at all.
Sir, this avoidance of sharp reduction of fiscal deficit, as a percentage of GDP,
especially against the backdrop of buoyant tax revenues, and that too in GST,
mistakably implies great public expenditure. The best thing about this Budget is
exceptionally large increase in capital expenditure to the tune of as much as Rs. 7.5
lakh crores. And, of this enhanced capital expenditure, again, it is noteworthy that as
much as 43.3 per cent is being devoted to building world-class infrastructure of
roads, railways and so on. The strategy underlying this Budget is very clear, which is,
it would sharply increase public investment, would entice greater private investment,
would create more jobs, more income, and, in turn, that would create larger
consumption demand and, to meet that demand, there would be more production,
and, therefore, there would be more jobs. This virtuous circle will lay down the
foundation of a sustained economic growth as India at 75 makes a transition to India
at 100. A question is being asked, Sir, in some responsible quarters, which is: Why
has the Finance Minister refrained from giving a big push to consumption, say,
through cut in direct taxes or through consumption vouchers? It is argued that
increasing purchasing power in the hands of people would raise the consumption
demand, it would mean greater production and it would promote economic growth.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude.

DR. NARENDRA JADHAV: Yes, one minute more, Sir. The hon. Finance Minister
does not seem to have accepted this logic. To my mind, there are at least two
reasons at this point of time to prefer investment-led growth to consumption-led
growth. The first reason is, the number of social safety measures which were taken
during the second wave of Corona pandemic have been very large. Recall the five
mini Budgets to mitigate the devastating impact of the pandemic, some of which, in
fact, are continued in this Budget. More importantly, while both virtuous cycles..
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THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Your time is over.

DR. NARENDRA JADHAV: Only 30 seconds please, Sir. While both the cycles, one
consumption-led and the other investment-led, are correct in principles, the virtuous
cycle of investment-led growth is much stronger than the virtuous cycle of
consumption-led growth. It is important to recall that the economic theory talks about
investment multiplier; it does not talk about consumption multiplier. In other words,
the durable impact of enhanced public investment is much stronger than equally large
increase in consumption expenditure by the Government. | strongly endorse this
Budget, 2022-23. Thank you, Mr. Vice-Chairman, Sir.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Thank you. The next speaker
is Shri Birendra Prasad Baishya. You have five minutes.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Thank you, Mr. Vice-Chairman, Sir.

On behalf of my Party, the Asom Gana Parishad, | rise here to support the Bill.
My time is very short but | have to speak on a long Budget; so, it may be difficult for
me to conclude within five minutes. | request you to kindly consider this, and, if
possible, please extend some more time.

Madam Finance Minister, | compliment you. During this critical time, you have
presented a good Budget because elections in Uttar Pradesh and some other States
are knocking at the door. People, in general, thought that your Budget will be
focussed on getting votes in elections, but you have not done that. This Budget is a
growth-oriented Budget. Sir, in her speech, Madam Finance Minister has said, “We
expect that in the coming year, our economic growth will go up to 9.2 per cent.”
During this critical time, it will be a very good growth. Definitely, with this good
growth, we can now compare ourselves with other countries in the growth areas also.

Sir, the Prime Minister took lots of initiatives for the infrastructural development
and socio-economical development of our country.

PM Gatishakti is a transformative approach for economic growth and
sustainable development. The approach is driven by seven engines, namely, Roads,
Railways, Airports, Ports, Mass Transportation, Waterways, etc. In infrastructure,
this Budget has given lots of opportunities. Near about Rs. 25,000 crores is going to
be spent in the coming year for the expansion of National Highways by about 25,000
kilometres. This is a welcome move. For Railways also, it is taking lots of initiatives.

Sir, from the Budget we have seen that the Government has decided to
expand the capital expenditure by more than 30 per cent. When the capital
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expenditure is going to increase, definitely, new railway projects, new ports, new
infrastructure projects will be coming up. It will create job opportunities in our country.

Madam Finance Minister in her Budget said that the Government has estimated
to appoint near about 60 lakh people in this financial year. This is a welcome move
because unemployment is a big issue for all of us. Everybody is concerned about this
issue. | am sure this approach will definitely be helpful to curb unemployment in our
country.

We salute our farmers. During the Covid time, our agricultural production
increased by 30 per cent and our horticultural production also increased by 33 per
cent. The Government is taking a lot of initiatives to help the farmers also. The
Government is going to spend 270 lakh crore of rupees for the direct payment for
Minimum Support Price given to the famers. With this money, the estimated
procurement for paddy and kharif in 2021-22 will cover 1,208 lakhs metric tonnes of
wheat and paddy from 160 lakh farmers. So, it will be definitely helpful.

Sir, from our Budget, we have always allocated lion's share to the defence
sector. ...(Time-bell rings )...

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude.

SHRI BIRENDRA PRASAD BAISHYA: We spend from our Budget's lion share in
Defence sector. For the security of the country, it is important. Give me just two
minutes. Sir, developed countries like the USA, France, etc., take away our money.
We have always imported our equipments from the foreign countries. For the first
time, in her Budget, Madam has said that 60 per cent of the defence equipment will
be produced by the country itself. This is a very welcome move, and, in this area,
Madam has given priority to the research and development in consultation with
DRDO. This strategic approach will be helpful to produce our own products in the
defence sector.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Please conclude.

SHRI BIRENDRA PRASAD BAISHYA: Sir, just one more thing.

The tea industry of the country has a great role in our country. We earn huge
foreign exchange from the tea industry and the tea industry of the country is today
facing a lot of problems. In this year, the tea production in the country is declining.

THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Birendraji, please conclude.
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SHRI BIRENDRA PRASAD BAISHYA: Not only that, Sir, at international level, we are
facing lots of problems from tea coming from Kenya, Sri Lanka and other countries.
Madam, Finance Minister, | request you to look after this region. Could you help us,
could you allot some money for development or survival of the tea industry of our
country? In the interest of the tea industry, | hope Madam will consider this request.
With this, | conclude. Thank you very much.

SHRI BINOY VISWAM (Kerala): Sir, it was in 1998 that a book by George Soros
appeared before the world. He came from same creed of the ruling class. The book
was titled 'The Crisis of Global Capitalism'. It was the beginning of writing by the
intellectual, himself a big investor, and he thought about the crisis. That crisis is
increasing today. This Budget of the Finance Minister was a very poor attempt to
hide that crisis and claim that the Government has done something great. | feel very
sorry for her. Sir, she may be the daughter of Tamil Nadu or the daughter-in-law of
Karnataka...

THE VICE-CHAIRMAN (DR. L. HANUI\/IANTHAIAH): She is the daughter-in-law of
Andhra.

SHRI BINOY VISWAM: | personally feel that she is a lady with integrity and | respect
her, but her Budget, | must say, is a failed Budget.

Sir, every one of us knows that in the present Budget the poor have been
forgotten. In the beginning of the neo-liberalization age, we heard of a great theory.
That theory was the 'Trickle down theory'. Everybody knows the meaning. But this
Budget is a 'trickle up theory'. It is not for the poor. This Budget is for the rich at the
top. This was seen at every step. | do not wish to bring in data here anymore. It has
been amply mentioned here.

Sir, what is there in the Budget for the poor, the workers, the women, the
peasants, the MSP, or the health sector? Nothing is there for them. There, the
allocation has been slashed, subsidies have been slashed. For the poor, this is the
situation. For the rich, we can see the Budget is all in favour of them. Our Prime
Minister spoke great things about the poor people, the migrant labourers. What have
they got from this Budget? The Government was the reason behind the pitiable
scenes that we witnessed in those days. They were in thousands, migrating from their
workplace to their villages. He accused the Congress Party for that. But, Sir, was it
the Congress Party that did the lockdown within a four hours' notice”? Was it the
Congress Party that talked about the lakshman rekha”?
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Sir, my Party has a lot of criticism to make against the Congress Party. There
is no doubt about that. The Congress Party was the one that started this disastrous
economic policy. We know it. But the Prime Minister and his Party, the BJP, are
doing it in a much harsher and disastrous manner. That is what we have seen. This
Government talks about Vivekananda from time to time. So, let me quote from
Vivekananda. He said, "There can be no dogmas and preachings for a hungry man.
No amount of preaching about God can satisfy his hunger. He needs to be fed with
bread." That bread was denied to him by the BJP Government, with the lockdown.
That was the reason for the whole tragic situation. How can this Government forget
that scene on the rail tracks of Aurangabad where people were hit by a train and
killed? We remember that. This Budget has completely forgotten them.

Sir, once | heard the Prime Minister talk loudly about the wealth creators. He
said that the Government would support the wealth creators. It was mentioned here.
Who are the wealth creators for this Government? For this Government, the wealth
creators are Adani, Ambani and Tata-Birla type of people. He mentioned about Tata,
Birla and the Left also, that once upon a time, we shouted, 'it was a Tata-Birla
Government'. Yes, we shout today that this is a 'Adani-Ambani' Government, a
"Tata-Birla' Government; a Government which surrendered Air India to the Tatas for a
paltry sum. This is a Government of the exploiters. There is no doubt about that.
That Government should not forget certain facts. Who are the real wealth creators?
They are peasants. They created the wealth; they are feeding us. The workers, the
wage labourers, all those wealth creators are forgotten, and all the exploiters are
taken care of. | don't want to go back again to the figures. Ample of them are with
me. The ecosystem of the economy is shattered by the carbon emission from this
Government. This ecosystem cannot be saved with this level of emission of carbon
from the financial policy of this Government. It has to be protected. That is the need
of the hour.

[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair. ]

My Party believes that BJP cannot do it. It is a Party which preaches a lot for
the poor, but that is a Party which is only for the rich, and that rich will not save this
country. They are concerned about their profits alone. The words of Pope Francis are
very important today for the whole word. | respect him; the whole world respects him.
Our Prime Minister has invited him to India also. We are waiting for him to come to
India. Pope Francis once told -- Madam Finance Minister, please remember it --
"The marketplace, by itself, cannot resolve every problem, however much we are
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asked to believe this dogma of neoliberal faith. Whatever the challenge, this
impoverished and repetitive school of thought always offers the same recipes of
neoliberalism."

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): Viswamyi, please conclude.
Your time is up.

SHRI BINOY VISWAM: "Neoliberalism simply reproduces itself by resorting to the
magic theories of 'spill over' or 'trickle' - without using the name - as the only solution
to societal problems."

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): | am calling the next
speaker.

SHRI BINOY VISWAM: Sir, finally, let me quote the Karl Marx also. It is very
important. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): No. The next speaker is
Shri Kapil Sibal. ... (Interruptions)...

SHRI BINOY VISWAM: Sir, Marx is the philosopher of tomorrow and today.
...(Interruptions )...

THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): Sir, | just want to make it sure that | heard it
right. Did hon. Member Shri Binoy Viswam first quote Pope Francis and immediately
after that he is quoting Marx? | just want to be sure.

SHRI BINOY VISWAM: If you give me two minutes, | can explain properly and she will
be convinced. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): You will have another
opportunity. But, now, you conclude because | have called the next speaker.
...(Interruptions )... | have already called the next speaker. ...(Interruptions)...

SHRI BINOY VISWAM: Sir, | have to respond to it. Please allow me.
...(Interruptions )...
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THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): It is on record now. | have
already called the next speaker. ...(Interruptions)...

SHRI BINOY VISWAM: Sir, please give me one minute. Madam, why | quoted Marx
after Pope Francis? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): You needn't reply to her.
Please conclude. ...(Interruptions)...

SHRI BINOY VISWAM: Please give me half-a-minute. "The bourgeoisie has stripped
of its halo every occupation hitherto honoured and looked up to with reverent awe. |t
has converted the physician, the lawyer, the priest, the poet, the man of science into
its paid wage labourers'', and | would add, 'the Government also'.

THE VICE-CHAIRMAN (SHRI BHUNANESWAR KALITA): Only Shri Kapil Sibal's
speech will go on record now.

it Bfe RiEa (STR UQeN) @ SUHHIETE HBIG, H 31U 3iR 391 U 6l STHRT
& b ITST 99 goTe UR 81 JE! =4l H 3179+ Gl dlel ol Alep] e 2l
When | was going through the Budget Speech, | was actually taken in by the

key words that the Finance Minister has used throughout the Speech - digital, green,
climate, atmanirbhar, Made in India, Capital Expenditure, Ease of Doing Business,
tax revenues, GST collection, futuristic economy driven by technology, clean fuel,
smart cities. But there were certain words which were missing. What were those?
Those are - unemployment, poverty, food security, informal sector, migrants, daily
wagers, health for all, welfare, social protection, women, youth. Now, | ask myself,
who is this Budget for? Is it for that one or two per cent of the people at the top who
buy all the airports and all the ports? And, what is the responsibility of any
Government and a Finance Minister? The responsibility is to take care of the people at
the bottom of the pyramid.

o w201 Sft, 519 3 {6l URS &l ISl I 7, ol I8 S © [P a8
3IHT 1 181 <@l 81 T M B4} ST & b aRaT SIA @) aR% < 8T 87
SITER T UY] S AT SHIM UR &, 9T AT B S9! S=dT & b I ARFHAM DI b
T XL 87 P TE ST A, i SNIferId STHIA UR B €1 39 AT STRAHTT B
R S B, GU Webd 81, I [S@Nd 811 MY STHIF bl <RIy, BT B STea
% BT DI <RIY| ST Afgerr Ig Aracl 8RN fh AT ol 1 819 dTel1 2, SHP R H
a1 39 |1 81 811 H unemployment 1 dTd ®Rd §Y YT T bl B3N BT §l
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H STeT GHW H &I ST because you can juggle data, but you cannot juggle the
facts. H ST youth unemployment & &R H 3TUeh! $B I §l TSl a1 ol I8 &
b 3Mg 3R youth unemployment Pl g1 ﬁ, the World Bank data 2019 says that
India had a level of unemployment of 23 per cent amongst the youth. If we see the

unemployment rate in neighbouring countries, the 2020 data by the Centre for
Economic Data and Analysis, based on ILO database, states that China had an
unemployment rate of 5 per cent, Bangladesh - 5.3 per cent, Pakistan - 4.65 per
cent, Sri Lanka - 4.84 per cent, and India - 7.11 per cent. This is where we are. This
is your 'Shining India’ or whatever it is.

Now, you have said that you have increased the Capital Expenditure by Rs.2
lakh crores and brought it to Rs.7.5 lakh crores. So, that amount of Rs.2 lakh crores
is for the purposes of building infrastructure, Afh T I Y ST ' {5 o
unemployment %\', Jg Hel 82 Mol & fad unemployment &gl g7 H 3! gdrdn E{,
IS MY Yo Y BRI industry-wise job losses & &R H TSI T 1 In
manufacturing sector, the loss of jobs is 9.8 million. In hotel and tourism sector, it is
5 million. In education, it is 4 million. In overall services sector, it is 1.8 million. Fall in
Central Government employment 3.31 million. There is a fall in employment in
Railways from 1.31 million to 1.27 million.

I T 3MIP unemployment & HFEH B 3R MY TS IR, 1 51 AFSH BT
KT @WT, hotel and tourism sector T RIT %ﬁ’ﬂ, MSME sector DT &7 @WT, education
sector bl YT ﬁﬂﬂ, overall services sector @1 &IT BIFT? When you have to deal with
unemployment, you have to do it sector-wise; you have to give them relief sector-

wise.

ST STTIhT TSDT UR BT BRI & fIU oaR 31T 8, T8 mostly unskilled &< B
I I 979 & b S S ofRg s ©9T {1 8, S8 W U ofRg Brls vudT al
JMYT States &I A9 T %\r, I8 41 50 AT & 1%'1'({ interest-free loan T &1 DT
Add I8 BT {5 U8l A1 39 T8 ¥l o a2 5 States B1 ST - a8 WY 8 ATeH
g fob fh-fT States @1 feTTl fhR BS States AT 81 81 b T M A o,
FRifPp I8 State tied-up YBII PR d BIs ¥ Woide ST, Al IS9P foTU M
3rgHfe AT ST U1 goTe Tl g1 =112y

Bl fIeFRT ATEd 9 9 Ws &I 91 Bat oYl 31t 89 wealth BT a1d B 2,

because | believe that this particular Budget has no vision, no real long-term plan,

and, let me explain something to you, and, through you, to the people of India.
Hopefully, they are listening. Anywhere in the world, wealth is created in universities.
Wealth is never created by industry. Industry uses the ideas and the innovations that
come through young people in the universities, and, then turns them into goods and
services. S0, if you give benefits to industry, it is not going to create wealth. It is
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going to create wealth for those individuals but the real wealth of the nation will be
created in the university system. Real wealth is created on the basis of R&D. What
kind of investment you make in R&D? Let me tell you something and you will be
really shocked. | will give you some interesting figures. That is why, countries like
America are wealthy and countries like India are where we are. If we see the R&D
expenditure as percentage to GDP, the United States spends 606 billion dollars every
year on R&D. Mark that figure, and, this is in PPP terms. What is our expenditure ?
It is 47 billion dollars. How is this country going to progress? China spends 514 billion
dollars on R&D. Japan spends 172 billion dollars and they have a much smaller
population. Germany spends 131 billion dollars and France spends 63 billion dollars.
Unless you put money in R&D, how will you create wealth? Unless you give your
students the freedom, not the kind of freedom that we have seen in JNU but the
freedom to think, to converse, to decide what to do to bring about new ideas, it won't
help. If you go to any university in the United States, you will find that most of the
universities are funded by the Government, and, in fact, there are businesses who
have built campuses in the university system through their investment, aided by
Government. If you do not give freedom in education, if you do not invest in
research, you are not going to create wealth in the country. In the 2019 Budget, look
at the kind of benefits that you gave to the industry. You reduced the tax to 25 per
cent, then, to 15 per cent for new manufacturing firms and now extended it for one
more year. They are not going to create wealth for the country. They may create
some jobs. | think, this nation should realize that unless we invest in the university
system for the ideas, for the IP to be created, it won't help. What happens in the
university system is that IP is created, then business comes and does prototypes,
and, after prototypes, they actually see whether it is a viable commercial proposition.

AP 918 R ST H ST 2 1R Iy Il & 27 AfGAsT Bl 81 3R S IR 31
&1 81 81 <31, 1 3T HI-T wealth BT I BR I8 &7 I8 Ydb 98 g9 3R 4RI
TR B

HqBled, b gudl a1d 41 Bl fEgwa & fog | werdn g f O 89R o_i 4
aRaR &, 9% 81 fEgwe W U& gRaR g1 S A 8l 8, 98 &1 [l 87 YRR |
ST I PHSIR 92T BT §, T8 BT 3P R H A9 81 3R PIs HHI X8 T8 &I,
a1 I qRT DT 2, KD T 2471 (9 319 H SIh-3Td T, JHH T, 3T IHD!
UE HE P BIS <d & (b T AHAMHR &8I, otfhd 89 I AN Bl AGE Hdl, Sl
AR FTE1 B T 3MY 9 IoIC H SHDI 9@, S DI A6 al? I8 I3 g Bl
1 2 311X 319 97 X I2 & 3T BIdl Dl | 3d Brel! H dl 2014 F 39 T g BT
S T § A DI-H A BT Bl G DR I3 &2 AT SRIY| 3T I8 BHI-3
PTeT DI g1 DR X8 &2 3T 3B SRITUI..(FFL™).. 3R b sraferad =1 872 § oo
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T HAT S IR G973 Vel b I Shs-gbs I &b AN Bl I DIl b+
s ! AT G Y8 g8y b Sl WA & Ths-Chs bRl &, Sl giIaM &
ChS-Chs BIAT &, Sl AU & The-ghs BRI 8, Sl HIRIR & The-Chs
B 2, T8 Th9-ChS 7 & olleX Bl

HEIqy, A AR q1d WY 21 3779 S ATl § UG Tl IR SI UaRATS ST SC! ol
T 2, IHH BIg IRI Bl el ol FAMIY H 3¢ IR H $© He dredl gl H 3D
HTETH ¥ ST D1 I8 I AT8d g 1 2014 H ST UgTd BI Ui ofiex SHiAd o, 98 71
DU U eiiex ot 98 BRas!, 2022 H 95 B Ufd offe} 81 USid IR Aol TRITS ]
SYCT 2014 ¥ 9.20 U flex ofl, I 9 SIFAT 20 B U <fiex i a3
TEIBY 27 TUI B TIT, AT 203 URACT BT AT §s| Siolel BT 55 T Ul alex
SR T, O UR 3.46 BUY B YaATgST S AT, <l 3ITST ST &9 86 B Uil
oflex & 3R UaTssl SIET 21 B9 21 S9! Sil 9gIa’! §8 ©, 98 530 HfIerd 21 530
PIGNGL

AEIed, # A9 BT AT - Hifd ASIdhd Il ARITod B 9gd a1d Bl g,
gafely § SiE™ & <@ B o R 99 sfig™ 9 I8 udl 9ol fb Uk
U,....(IdYTH)..

Ueh I A : SITNTAT Bl 91 B

2 Hite Riege : 81, SIS &1 a1 81 ]8T 81 11 ATHSIE AT, S 1414 5. H A
Uge SISTAT A1 {1 ATl SEE q1E emperor 3THER IMAT, I 549 WA B [T
IGD dTe R RIS AT T, ST 1679 5. H 5 SITRT A BR &7 SHT IE Bal
ﬁ?ﬁjﬁﬁﬂﬁﬂg,ﬁunemployedW%,WFWE@@W,@WW%,
g8 I TR AT T8 BT, ST AN &M BRI 8, M4 & AN &, IS S UR AR 61 B
- VT RIS H BET 3T IRIIg Bl 10 BYd &, olfbT I ol 3Tl I Hff dex
a1 2 & AT I8 AT W AN DR (A1 MR g8 AT 530 Ul MR 203 Ufererd ggias
&b 1| H NI IS AT § b 319 5 fem # ST 32 872 ! ST ATefH T2l 8
o ST HRT TR M 2, Sl FIS el ael<i 3MaH! 7, Si ¥pex U Sl 7, 519 S99 95
IT 100 DY 4 TS &, I IU RIT bl Bt 1T, oI+ 31T 910 Y & fSited
SIS Y, 37T 91T BRA & prfaeiac! Bl

HEIGY, ST8l ddb UbRM &I Faldl 8, § S9 W W $B IR a 3Tqdh AR
R T8 gl R, 39 <2 H U b o €, e g Ul gfdemd € e d
HIfFCiIST & gRT RIer 9 B Fh? fovat T QA §! ol & 13 9 eifds T8
oI dledl, ~ICE by and Iargeéﬁﬁﬁ?ﬂTWéﬂTB Qﬁﬂﬁﬂﬁﬂéﬁﬁ, \_rﬁconnectivity
B UTY| T FicT A 2 Tpel -Te| Sl X8 & 3R AT $g I8 & (b 3T Sellfaoi died
Wiol <3, MU 9491 <! fhg siust § Solfast R 3R B8l T 99 lessons
ST, AT JATIehT HIH &7 o WAl St gl d § ST Hg i fob #4-1 Ueh IO
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2 &b 3! UTET JATUDh] SIRT U SR dedl <, [h 3fUh! gal el &b fege
& ST BT RaT 2 |

ST dh AR BT JATA §, SRIT, MY HARI &I allocation 73 TR HRIS
B fSAT! Tl T8 98000 BRTS AT, SHDT AT 73 BOIR BRIS B AT STH TR
T 13 BOIR BRIe 31 U<eN &Y <1 8, $9(eTT actual allocation dhdel 60 BOIR
RIS Bl MY fopg foom § S <& 1

i YB1 WRey &1 91| SI9 TP 9T Bl education Te! A8l 81T, TRY Tl
T B, A1 fevgwT &I Sl gl ©, g8 3179 UaT Hx &1 T8I Webeiil 39 g2l 0
& SINTYI A ST g$-9 AN &, ITD! BIS QIIY, Rifd D! ATH & b wealth
& A B T8 3MMaeh] A AT &, S9! 1 A1 ©1 9 e 396 ard &1 Rd
U GIETE T8 B, 31T I9h I H AT

Today | was reading an article by Mr. Rangarajan, the ex-Governor of Reserve

Bank of India. He said that what is lacking is gross demand shortage. Unless you
put money in the hands of the people and they spend, the economy will not move
forward. Their purchasing power has to be increased. How do you increase their
purchasing power? By reducing the MGNREGA allocations? By not giving them any
benefits? These sectors have been destroyed by the pandemic. You are not at fault
for that.

ST aTuds g /A1 St dl I8 S 'S BIdd' 2, SHD! I T8l DRl
IRy, FIfh T d I3, T & &1, 7 A IEJHI ol 3R T %A & I 24|
2047 T o BN & gATH W) &1 TS| 3T SRT 9 91 R A ....(A9T Bl w)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please wind up now.
SHRI KAPIL SIBAL: Sir, | will not take more than one minute. Don't worry.

The last thing | was talking about was health sector. | will just give a few figures
and then | am done. In the Health sector, | just want to tell you one thing. What was
the health expenditure in select countries in 20187 | don't have the figures after that.
| am sure the Finance Minister will be able to give that. THIXI Sill per capita
expenditure in health &, T8 172 Sl &, SIdidh JT ST BT 771 SlelR, Wivd 6T 485
SR, STell BT 853 Bk, ATSY HIRTT BT 1,044 SlelR AR T BT 334 SlaR gl
IIN gHXT health &I per capita expenditure g9 glclld e} %\’, I ST BTATd ﬂ‘sﬁ IGECRS]
g, Al 9 A1 92d BT WY SIh 81T, 7 ID! 76T SIh 811, AT wealth 31TT 3TSTU1 -
3T I TS| 9gd-9gd gvgaIa|
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SHRI SUSHIL KUMAR MODI (Bihar): Sir, Shrimati Nirmala Sitharaman ji is an
alumnus of the JNU. She does not have a degree from Harvard Business School, S
St freve~e W8g & 4 ofl, oifd § &g Faball g 1% in comparison to global
financial crisis & THY BIUT = ST goTe U9 fHT 2T 3R Taper Tantrum 2012-13, she
has presented 100 times better Budget in such adverse conditions.

IUFUTETE] HBIGT, Spanish flu 1917-18 § I1TAT AT, I AR H 1.5 HRIS AN
D1 g g3 ATl SH FHI HRA B AETGT 30 BRIS A 3R 1.5 BRIS AN 7R U1 HBIG,
9 PIfdS BT H AR H 9l 5 G AN B 9 &1 T8, Sil 3 §ES o, ol
HBIGY, 3MARIDGT B JEIET 33 HRIS 8, which is one-fourth of India, and 9,26,000

people died in America. Brazil has a population of only 21 crore, which is one-

seventh of India, but 6,32,000 people died there; Russia's population is one-tenth of
India, but 3,35,000 people died there; UK has twenty times less population than India,
but two lakh people died there. IR A= HIGT SII dT IJcd Tl BIdT 3R WS
JhY, Sided, THS BT TSI T8l BIdT, dI 59 <9 H 5 RG Tel, 50 IR | SITS]
SRT AR T BT | 89N T JTARIBT, .., Wi, STsiiel Sl geef &1 Jfaem 781 &,
ft §H9 S QI F 40-45 ARG AN Bl 771 | 97 foran, Tl af fd= T 7R S
qf¥mer 1 fred 3 S & et ¥

"SGEIT BT AT BT GIHT?
YIS - a1 b1 g3 ?
3JGIoT T el b1 §3AT?
T -4 FUICT BT §IT?
ISTe71 7 41 SIIRTH [T,
151 4 ¥& ¥ P fbari”

A J AR % Alal, e [dde aRRARRT 3§ <2 31 g yar e
3T HSIh S & fob A T el 81 V| HEIGd, YR H 31d dd 170 BRI o
SMTS ST Gl &, T8I AARIDT H 53 BRIS, TSI H 36 BRIS, STHAT H 16 BRI, IRMAT
H 15 BRIS 3R Y. P, H 13 BRI IHRIF TS TS B

SYFHTEIE TS, T8 Sl JRIH §, T8 Made in India, Made by India €1 37T
Ul HIT f TR YRT § IR 81 911 BIcll, 1 140 BRIS ANN DI IR
T & o7 &9 g & e 1 o) kg wTT gt £ g IR T g gt
ST ST, 1 9 &H Q2 140 RIS AN db daAI T8l ggdT T

SUUTETE] HEIGd, 971 CoWIN BT tech platform develop f&aT, g7 & &1
QR-coded certificates UQl W, Udh Y9 cold-chains q7fud ﬁv_q 3R last mile
delivery T IR BT YgaT BT B [Tl Aalad, H A= H a1 A8 fob gian
H dael AT <9 U €, S deRiT 991 & - USA, China, France, U.K., Russia,
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Canada 3R 7d7 T3 YR &l 39T African continent &T &IT 8T 87 &1 hddl 16
TfreTd SN B first dose T & 31X 3R dhdel 11 U2 S Bl second dose 1 B
ST Bl H8l, AR 9 150 ¥ SITGT <9 DI Covid-19 related medical and other
assistance & BT B I fHAT B 28 STER, 2022 Teb EH G P 100 A SATGT G2
Pl 14 CM\I\*‘?, 63 oY doses vaccine H4d S+ AT commercial export BN BT B1H BT
2l

IUUTETe] HEIed, I A5 Aal Sff 8 7, o foudia gRfRafaat & ff w49
farafera =181 811 faq@ 7 St &) Par:

B1IN P) 81 gEenel 8,
qvaT el faaferd gha,
&vT U 78] efivor @i,

Picl 4 g gard 81"

g N5 AIGT STl Bl AThd & T DIRIAT DI BT AR A I GehTTeAT fhaT
21 9By, H dol W B B AdI3I BT WV A V8T g, U1 81 78I+ AU AT &
50 ATl H fhd= ISR YT fohan, <ifdh 59 997 &1 3R BIs Uh HIdd 8, that is,
. , ) v \ \ ' \ \ \ ~
iob, job and job', ISR, JISHIR, JSTIR|' ¢ 8¥h I~ UR IR foraT 7,
9P BXP U1 | IISHIR UGT BIT 1 HEISY, 89 < &I U1 fdd © %8 8, o1l
ISR UST B a1t fae™ %\r, job-oriented growth %\', growth with job creation gl

TeIed, ISR ol BT dole o1 I U7 =121 BIT 21

2.00 P.M.

P9 TABY < I income support I ISR YT &1 8IdT 21 899 AY income
support T&IT 8, 99 ¥t Corona &Tal § AT &I HEg &I &, offh 3R SHIR UgT
grar gl Capital Expenditure I T8I %\r, IR ISR YT BT © d manufacturing
g7 B g1 fonsdt =1 S €1 vl -

"T gel & 74X 15761 el &, 371 dl BRI [T 8,
T BT E1¥7cTT BF 9V, 4+ (3% W 8] g ¥ qrer [bar 81"

£ =5 Alal 7 hId ST 9 81, Y& 4 aral (a1 2|
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W, Capital Expenditure T 7ep 81 %=1 81 fUsol IR ATl H India would be
spending, if you include 2023, Rs.20 lakh crore. $3 TeT ®I TR fUBel IR ATl
H &9 41 &g RIS U Capital Expenditure TR &9 &R ST I8 & I1 & B b
21 37T I JATHIE HIRA BT ST I81 Biucd YaRTUTSaR BT T8I g1 27| SAlelY 59
ATT & goIc § Capital Expenditure Rs.7,50,000 crore T JTGEH {3 -7 81 The
outlays have been increased by 35 per cent. Capital assets through grant-in-aid to
States, 3TX SR3] \_rﬂ@’ of dI effective Capital Expenditure is Rs.10,68,000 crore which
is 4.1 per cent of the GDP. Capital Expenditure T multiplier effect BIdT 81 If Revenue
Expenditure increases by Rs.100, then, only Rs.98 is added to economy but if you

spend Rs.100 as Capital Expenditure, Rs. 245 is added to the economy in the same
year 3R §1€ & 99T H 480 ¥ SHIFMEI & feX VS B &l Capital Expenditure
demand I create Eﬁ"ﬂ, supply side &I A WM It would crowd in private
investment. There would be huge job creation. Contractors, suppliers, skilled
technicians, cement, steel, sand anfe &% miﬁmml

HS\ICHJ, BEK NIEERC] R %IWH\I- @ SSE}S) "ISC\I- Xel %\rl Udh ol hRlg vYUY
IRPBR - ] DI Capital Expenditure P B ]%FE’ far ofik @' it 50 years' interest-
free loan. BT ¥ HY! 1AL Bl 50 AT 6 %IK’ interest-free <4 Capital Expenditure
& %IK’ feam o1? In road sector, we would be spending Rs. 2,42,000 crore. That is
the highest ever expenditure in the road sector and we would be building 25,000

National Highways in the year 2023.

ARIgd, § Yo 91d 3R I AR {5 39 R & road & Budget W &F Big
borrowing &1 @1 B1 SHP T8l 65 ESIR BRIS A "9 818d &b ol Borrowing &1
ot and this year we have supported the National Highways with the Budgetary

support. They would not be taking a single penny as a borrowing. Eﬂﬁﬂf PHad road
sector B :@f, g9 Sl Capital Expenditure dX e %\;, Defence UX Rs.1,52,000 crore,
Railway UX Rs.1,37,000 crore, Telecom UX Rs. 54,150 crore, Metro UX¥ Rs.19,130
crore, Atomic energy UX 1.9 per cent of Capital Expenditure. 37X g4 ISR et
TET 81, 1 fhasy ISR 57 81, oY & 91 <INTY fob 3 RIeTR YT 8 87

HEIGY, WY HAl UM Ged Aol & fv 2021-22 T Rs.14,000 crore &1
Budget 2T, there has been a 27 per cent increase in the P.M. Gram Sadak Yojana to
Rs.19,000 crore. T "W HAT UTH AP AT H JSHIR UST 21 BR1? el STel
IISTHT" W B 3.8 crore BRI H Rs.60,000 crore SUY W B P 3R tap water supply
USRI Il 9T jobs create T8I 8117 3R 80 TG BR| I YT B+ b oY Rs.48,000
crore WA HY IB B, A1 HT 399 ISR Ue7 81 8r?

HBIGY, I3 9gd 41 31Tl 2 3R g@ WY g1 2 & fRIgwav |1eq &k afud
RIegel ST 919 AT R.E. &1 B.E. 9 JofHT dxX T Bl They are comparing Revised
Estimates with the Budget Estimates. EERSRE Aled, 34 a sdﬂﬁl IR o7 520 T%',
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EREI SIRCIEEa] HiclH g fo goem Budget Estimates Pl Budget Estimates Kl compare
B Bl R AR # fUsell aR 72,000 RIS BUI U 3R 91 | g7 g7hIof fhal,
39 IR ) g7 § 3T B T, NI fUselt IR &1l Now, we are comparing the
Budget Estimate of 2022-23 with the Revised Estimate of 2021-22. SYHHTIE
BTy, 9 SIhNCdIN UIgUlisy H 111 oIRg ®RIe BUU! SUqYeds] 98iey,
2020 ¥ 2025 TH 111 ARG dPX[g ¥YU we will be spending on the National
Infrastructure Pipeline. It will be a world-class infrastructure.

IUAYTEe Helgy, ST 81 el WM "3l g ok, S P TS, Vord,
Q?R'Cﬁé, tﬁ?f, mass transport, waterways AR logistics, the projects pertaining to
seven engines of growth in the NIP will be aligned with the PM Gati Shakti
Programme. W T1fer o1fRp 3R Q:KﬂT&”ﬂ, g S BT align fopar YT, multi-model
connectivity, world-class modern infrastructure and logistic synergy among different
modes of movement. 34 ﬁ?ﬁv_ﬁlﬁﬂ &I 971 B ©1 Productivity-Linked Incentive
Scheme, 14 AdeH # 30 ARG BRI H SATST BT TSTT TSI 31Tl 5 ATel H B
and Rs. 3, 46,000 crore will be spent as an incentive to the industries in 14 sectors.
BH 76 BOIR BRIS AHIGSaex & &4 H, as an incentive, Td B3 dlel &l AR A &
3R AR Yidisl el &, <1l Aok Wicd &Il &, Svo d1g-11 ¥ SHIC -1 USdl &l &4
e STt @R 9o #5301 S I g=gdre <1 & this year she has increased from Rs.
4,500 crore to additional Rs. 19,500 crore for manufacturing of solar panels. Sir, there
will be 280 GW of installed solar capacity by the year 2030. TH 9§ 2030 TdH 280
TaTe Aok HURIET 99 921 & 3R iR U151 3| 3AfIT IuHIede HAeied, A8
Jibsded 8l, JATcT BUIST B, automobiles &I, SoIdIRT &I, BB &I, Bl
?f, medical devices ﬁ, pPaS] TRIRNET ﬁ, Toflhry ?f, textile ?f, white goods ﬁ,
drones?f,ﬁW%ﬁﬁ‘ﬁ@@?ﬁ@ﬁWﬁ?ﬁ%sﬁ?mmg%W
HEl A YT BN ? HI1Y SUGHIEET SiT, X HIal Sif ofFl qHY b ORI P &
AT | FTb] HITH &1 I [l 7 el -

84 @1 GINIT &, §H STYT % AIH &,
&4 78T ¥ G171, q8 VIVl § SIIYT |
3R TG FI8d GH H¥] ST P,
(3R X% AIGT BT IS Bl =g T8 8l)
ql T3l T Y] STHIT Bl

3T STHATT Bl AT HAT B Fbal 8, BRI, B JUAT §IR Q@R
SUTHTEIE] \_rﬁ, I STHTFT metaverse &1 %\', web-3 &I STHIHT, artificial intelligence dI
STHTT 8 3R 319 dad & fh feRTee 9 wam 81?2 &t R Sil, 319 af &9 9 &H
S ORE DI 914 A4 DIFTQI ST § o1l dh 9 <21 8, s+ f$foied sl oifa &t
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%\', and all these countries are nation islands, Bahamas oY BIC-BIT Q9 %\;, SBE]
JMETET 4 TG AT 5 ARG 1M, I8 fSfoTed &yl @l &1 21 India will be the tenth
country in this world which will be launching digital currency. 3?1?5[ transparency in
transaction, reducing use of black money, cheaper currency management, more
secure and risk-free online payment, inter-bank settlement not required and
handling, printing, logistics management of cash AT BT 3R MY gD Holldh
IS 3T &7 AT IUFHTETE Sil, &7 fSHT digitization o AT AT &1 WRIRT BT TS
H survive B Fdbd 72 goic H "IN Bl 7T & fb 75 NIl & iy fefiea 9fd
e WU Ay SIRAT 'SIsH wRa fefted e’ oiR f$firee giarac! o
TITYAT BT SIYIT| High Speed Optic Fibre I 2025 e <21 & FHT i@l A UgdT &
STRI Sir, E-Passports, National Tele Mental Health Programme, Animation, Visual
Effects, Gaming and Comics, W%E task force ®T T84 fhaT SITUATT, T 20 g
e BT USRI gl

IR, 1) e S B I I P fhar g o1 9T o B2 § 2 g =T
dledTl _zi' & for spraying of insecticides for crops assessment; the Government will
use these things 3R ST WATferefiet fordam™ €, o W 19 &1 ST Hxal|

IR, FIewRA Sl IR HiUa iesger STl $8 2 o & a-Ted | T 811, <fdh
319! Ul Bl T8 o, FiTh A B T1d H Y &1 7211 [I8R & B 8- T [I5Tell U5
DI T S BT e |l TRIG T2l 811, TP 8- A fSSTell 781 gg =l 8l 3fiR 377 g
g fo5 St 9281 ©! WEIey, dad [98R 4 31 wRIs 959 Tpdl ¥ d1e% 81 M| TR
DR - T [HAT 8 3R BET & [$h &H Ugell Fold | IREd] FAT b P [e1Q 12 Bl
o117 200 I launch B ST 3B

HBIGd, post office Bl qd Hd letter AR money order g BT BT BRI
93[, YT dPh 20,000 post offices have been converted into core banking and

Government has decided that in the coming years, more than 1,50,000 post offices
will be converted into core banking.

XD digital payment BT YHIC BT and there will be world class foreign
university. SId gd-Hl e UeT Eﬁjﬂ, data explosion %ﬁTﬂ, al 89 data centre I
MATIHAT TSIl I B Tal, IWHR -1 Jg W 7 fhar & & S contractors,
suppliers Htoﬂé dhXd %, 3+ procurement & %IK’ RECIRSIRCE] EﬁTIT, 3H DI 75 per
cent bill will be paid within ten days 3R I e-bill system & gl Everything will be
submitted online. There will be digitally signed bills.

HBIGY, I8 N5 AlGl Sft &1 €, I gfedhal & 9rTd -1e 2| fsil A a1 8 -

"gIee el ¥ HIT ST SITHTT §IT &,
&Y B 111 &7 $I<I8TT &I &1
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v arer @ Freran 7T g o o,

o7+ qIol & HeHl § STerT 8lar 81"

U AT & el | ST BIdl 8, X1 11 b Hadl | gl 2

I, 319 § Cellhiv & Y § He1 ared1 gl iae 9189 a1 g Celidiv
fafRex ¥ 1 89 5G launch &R ST V8 81§99 ATl SUBT auction BT STTUAT 3R AT
BT I BII-BId 89 5G launch ®X <31 Do you know the speed of 5G? It will be
having 10,000 to 30,000 megabytes per second. 4G &I TS fhd=l 872 4G &I Wis
100 & 300 HIETSCH UfT Hdhe g1 3AT 8l al, 5G & auction ¥ b g HRIS HUY
et TH oI ﬁ-l?l'*%l?, 2021 H Telecom Reforms Package CAR IR Qﬁ, SRk
forfier o 2022-23 H 39 $SET &b ¥a=g H 30,000 HRIS BUY DI glg BT

ABISY, B9 dIUUATS Bl 2019 H UdboT faam o1l 89 o 9 SIU9e_Ud &l
45,000 BRIS BUT BT capital outlay provide AT Bl 89 AT SITTTATS BT ft 39
AT 45T H convert BT 8H $hdd 591 &I T8l ol I8 &, died 31T Sl HIfeT &8, I8
65T BT DR B, T TR 31 F 657 BT TIRT B 8T © & 657 BT standard w7
BT

Hﬁﬂl'l, ST ¥ Direct Benefit Transfer Scheme launch ET%L %\*, T 9 I I 89
SHP HILH I 21 TR BRIS BUY beneficiaries o Tl H YgaT b & ATYD] IS ATH
2 T S Bl saving §8 87 S99 2,22,000 BRI BYT T Al §5 &1 WRA TRBR
PI BHdd Direct Benefit Transfer Scheme & gIRT 2,22,000 CM\I\?: vy CAKER E_Fg; 2l
$9P ] B I IR DRIG Gl AT BIed V& PR AU Y 3R IR BRI A
lql QFITﬁTYﬁ & fake connections WH HY f%{q q 3R reduction of 120 lakh metric
tonnnes of fertilizer sale to retailers § A&g el

ABICY, 2014 § o9 =g ANl S UeT 921 999, 99 AidTgel B Bl hdof gl
Ied of 3R 31ToT g1 gart g¢ geit 81 R&1 & fob 2020-21 H, 200 manufacturing units
of mobile phones are in India. 2014-15 H 81 89 6 dN[S H\IGII:ic"{-I IR PR T ?:T,
2020-21 ff, we have manufactured more than 30 crore of mobile phones in this
country itself. And, in Unified Payment Interface, ETIﬁ ?{qbf\%m% & gINT Udh Tl )
Rs.3,874 crores TioiaeiNd fhU €, NTFd value 72 TR BRIS B

RIS, Bl T Hll ARIGY TS &1 7o HR I8 U1 Unicomn S HEd &,
TGP value AT BSIR PRI A SATGT Bl 81 H A DI I A 1% in the year
2021 during pandemic, 44 Startups have reached the status of unicorn in a single
year. SAHT &1 FT&l, 14 SIdsl, 2021 A& 83 unicorns with a total value of 277 billion
dollars, AT 83 unicorns &1 value AT BSTR HRIS ¥ SATGT &l ! &1 ATl $1SAT
W(’:ﬁ?m%aﬁ Unicorns @?Startups%%ﬁﬁﬁmﬁ?ﬂﬂ?ww
HEEESEIRERIERIE fﬂgjﬂ fab venture capital of private equity, Rupees five lakh




[ 9 February, 2022 ]

fifty thousand crores were invested by venture capital and private equity in the startup
ecosystem which is one of the largest in this world. SUHHTEIE& W, Yg UXDRR
ST B IR 2! 5l fhddl <1 dHal 5:-

4% ¥ o 78] 811 &, 8lvell ¥ ST 8l 81"

STFHIE AEIGY, A1, SUH 3R RacoRele & 918 e efedr & u™
world § highest Foreign Exchange Reserve 2l FDI, we have the highest FDI inflow. g
Covid disruption P 918 highest FDI inflow in this country gl In exports, gH 3,00 billion
export merchandise T ST cross PR gb & and, for the first time, & 4,00 billion
export merchandise ®T THST YR HIT| ST &1 a1, SITTHST &b 3SR record revenue
collection Rupees one lakh forty thousand crores IR BH- T8 GST revenue collection
pandemic & EIES G T 21 g9 tﬁ financial year H BH record revenue collection
o 3l

SUHHIIE HEIGY, ‘IS I BT 3 ANRS' (ISH), H A DI T AT
o o1l Tb 86 AT T 7 'S’ BT ST [HAT Bl 3R 'S Ao 8! BIal,
Fﬁ J|‘<h|6|, dWecl dicl C’l\l‘l "SSH' BT SEIHATA "|‘6ﬂ|- DX YTd|

SuqHTEIE (2Nt YaraR Hiferdn) : G HART AIGT SiT, 3T wind up DT ...(FHT
®l ...

it efter o= AiGT : W), H g1 e 3l o

In IPOs, in the year 2021-22, so far Rs.89,066 crore has been raised by 75
IPOs. 75 JTSYI3ATST H Yeb HTeT &b AR BIITS & drava I8 [T 2 3R Ig Rs.89,066
crore U8 &9 AT BT highest 81 3fd #, H I @mgm & 25" January @1
International Monetary Fund PI World Economic Outlook Report GHTSL IR growth
projection was released on 25" January by IMF 's World Economic Outlook. 98 dadTl
g - India's real GDP is projected to grow at @ per cent in both 2021-22 and 2022-23
and at 7.1 per cent in 2023-24. This projects India as the fastest-growing major
economy in the world in all these three years. g 9 ATl & e} URd ?\{ﬁ?ﬂ &
A SATST oISt T A fIhT S arel <201 H 81|

IUUTETe] H8IGY, India Today &T Mood of the Nation Survey 31T &l g
BHIT survey el %\r, India Today Magazine &I survey 2 3R d ®gd & b 68 per cent
people are satisfied with the performance of the Narendra Modi Government. g
pandemic & dTIS(E Tl ITFHTY ARG, H UH A 3R o[ -1 & 781, Ud
international global consulting firm %\T, I 94 fean arR fa7 g8l Mint # o 8 fh
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'THI' BT popularity 72 per cent €, Mexico & President &I popularity 64 per cent &,
ltalian PM @1 popularity 57 per cent &, STTUTH 47 per cent 31X Joe Biden hdel 41
TRe W B

SUFHTETE] ARIGY, H 3 § I8! HE-1 aredl 5

givicl goiq &1 al {1917 78] 8/,
STerd §Y AR 7 3iferdl 6 I8 P,
STelT &1 arell 1 T 8 T81 8"

IUAYTEHeT HEIed, Sol Il & A1 § 9 S &l 39 g9ic & fov g=yarg
ATl

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next Speaker is Ms.
Dola Sen; you have five minutes.

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, the party time is ten minutes.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Another speaker from your
party has already spoken. Now, you start your speech.

MS. DOLA SEN (West Bengal): Sir, how much time do | have?
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You just start your speech.
SHRI TIRUCHI SIVA: Sir, the board is showing ten minutes.

MS. DOLA SEN: Thank you, Sir, for giving me a chance to speak on the Budget
2022-23. BH Tg-Tael A YhT QT HRAT a8 & [ 98d [ q18, at least AM-AR
AR & 918 B9 a1 1 FHT 4 U1sH AR |18q &1 3114 §Y, 984 g, dierd gy,
HIYYT S §Y <@ 3R ATl 3R Ul gela=i™ 1 BId, 3R US| gela=i’ 1 BId, 3R
T SAId9rg 1 BId, ql g d9g el sidTl So, again, | am thanking the Central
Government and the Treasury Benches from the core of my heart. Sir, now, coming

to the first point on Budget; unemployment. In 2014, this Modiji led BJP Government
claimed that it would create two crore jobs per year for 'we the people of India' and
the hon. Finance Minister in her Budget Speech, this year, said that the Government
would create 60 lakh jobs over the next five years for 'we the people of India'. | want
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to ask, Sir, who is telling the truth, by the way. Instead, in reality, what have we

seen? Pandemic ¥ Ugc 89 AN A sfeusyd & 91 45 ITel § U8l I1% 31U+T Bl |
T SIS unemployment rate Tl In just four years' time, 2016-2017 to 2020-21,
and in spite of Modiji's 'Make in India Policy' call and push, the number of people

employed in the manufacturing sector reduced by almost half. In India, five million
youngsters join the work force, on an average, per year. Very unfortunate, but, it is a
fact that this Budget gave no assurance to those youngsters, to the women, to the
migrant workers, to the jobless employees even to the MGNREGA workers of our
country. Incidentally, the allocation of MGNREGA fund for this year saw a decrease of
25 per cent from the Revised Estimates of 2021-22, and a decrease of 34 per cent
from the actual expenditure of 2020-2021. In this regard, an answer by the Minister, in
Rajya Sabha, last week, also admitted that even the MGNREGA workers have not
been paid Rs. 3,358 crores in wages. 9%, SHD! &IT AIelT SIQ? el Q¥ a9 H
Padt 100 fe=11 &1 B FArerd §, S W 37 wages STd! I8 TR-I| What a shame, Sir,

what a shame! Sir, coming to the second point, which is privatisation of profitable

Government concerns. Hon. Prime Minister is celebrating 'Amrit Mahotsav' for the 75
years of our Independence, and what an irony, Sir? Modiji's 'Make in India' has
become * virtually; rail to BEL, SAIL to BSNL * ITEIFdl & '3FId #8lcqd’ & o
IR R ARBR 99 99 &l & Actually the ruling party and their predecessors were
not at all involved in the Independence movement. refi=dr U § fhds AN Ieig
BT, fhae IR ari &t =Rl gl 18, S99 397 ANl &1 $8 B el gedl,

Fifen only one or two reference we can get from the history of their predecessors’

role in pre-Independences era. cbls AN STef 1T IR fafeer 9 IR-IR IR 916!
HRTHR 18R 31T Tt 3R <1 Y B inspire B & [T Pl fob fafeer smif sarge

CaRSIY So, it is obvious that they don’t have respect for our Independence, for our

independent country, for our nationalism, for our Constitution, for our rights and for
our democracy. “ Another reason is there too. In fact, very unfortunately this Ruling
Party had won 303 seats in the last Lok Sabha election and now in Rajya Sabha too,
they are in majority. So, they think and they claim to be the owner of the whole
territory, of all the public assets and all the national assets too. So, they started
selling these national treasures and assets considering and assuming that all these
are their own private property and they can do anything. Sorry, Sir, it is not
democracy, by the way. I8 Albd=l T8l B, 39 majority BT THS BB &l This policy
includes privatization or disinvestment in all the profitable Central Government

* Expunged as ordered by the Chair.
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organisaitons such as our National Carrier, Air India, National Insurer, Life Insurance
and General Insurance Corporation, State-owned oil refiners, BPCL, IOCL, traditional
Bengal Chemicals, country's lifeline, the Indian Railways, Port Trust, Hindustan
Papers Corporation, FCI, CLW, SAIL, BSNL, CPAC, RINL, Pawan Hans, etc., etc.,
and there is 100 per cent FDI, Foreign Direct Investment for the foreigners in the coal
sector and even 74 per cent corporatization in defence sector too. g+ RIUES!
nationalized banks &1 ¥l I &1 gNIQT dX forar g1 They are selling public assets like
roads too on long leases to private companies. Helad, A _ggﬂ'T'QJE(Uf a1 I8 © b
there is no clarity on the actual benefit of these proposals. 94X, ERIN Ud query g fb
9 99 $B UISdc 8l I8 8, 99 IRBR DI T Svd &, IWHR bl Hl Tigde o
?ﬂﬁm, IE 3BT 2 Now, the four-year National Assets Monetization Plan
proposes to generate and make Rs.6 lakh crore by selling all the assets and

properties of 'we, the people of India'. And what a democratic approach, Sir! The
BJP never mentioned anything about this massive economic overhaul in their election
manifesto of 2014 and 2019. If they would have done so, and, then, won the election
afterwards, we must think that it is people's mandate. dg S K <9 NAMP &
oY people's mandate &I foTaT, I NI ¥ 8H Sl s &I HINT A1 ISl ol After
Independence in Congress regime, we have seen the nationalization of banks, coal,
insurance, etc., and, in the BJP regime, specifically, Modiji's regime, de-nationalizing
them all. 84 g WY AFHT UST fh Treasury Benches W3l ¥TaHT W SITR® &l
W, gH economically dgd I de ?%’ %\;, in all respects, as announced by our
hon. Prime Minister. & 319 d¢ N %, there are some examples. The Global Hunger
Index put India at a dismal 101 out of 116 countries. YT 4t B9 AN 81 Sir, 84
households in the country saw a fall in income, 4.6 crore Indians fell into extreme

poverty. Inequality and poverty lead to the death of 21,000 people in a day,
irrespective of COVID-19. The food subsidy bill has fallen, a 28 per cent drop, which
also includes the Public Distribution System. The fertilizer subsidy has been cut. A
nearly 25 per cent drop in the Revised Estimates for the Financial Year. Is this how,
Sir, the Government aims to achieve its goal of doubling farmers Income? With the
sell India policy and amended labour laws, four Labour Codes, workers and
employees are also going to the street to become beggars. &Y g1 dd AStt T
HIHT AT, AGHT BT JH-T TS Lastly, Sir, | will refer to some traditional
industry of my State, West Bengal, jute industry. Raw jute is a natural fiber. It is
biodegradable; it is eco-friendly and environment friendly. It has enough scope of
diversification from carpet to geo-textile, to strengthen the roads and the riverbanks.
Obviously, it has enormous scope of export, that is, foreign currency earning. India is
an agrarian country. Jute is an agro based industry too. Our country is self-sufficient
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in jute in respect to both, agriculture and industry. In our country of 135 crore
population, jute industry is labour-intensive too. Out of our West Bengal population
of 10.5 crores, jute industry contains 2.5 crore population as a whole, including
agriculture and industry.

But, Sir, jute industry is in dire crisis now. In 1987, the Congress regime had
announced the Mandatory Packaging Act for the jute industry, so that 100 per cent
food grains and sugar will be packed in jute bags for the sake of health of us--we, the
people of India--and for the sake of survival of the industry. The industry now wants
the Central Government to reduce the raw jute price from Rs.7,000 per quintal to
Rs.6,500 per quintal, at least, so that they can buy the raw jute to run the industry.
The Government must help the jute growers.

SUHHTEIE (31t YIA2aR BHiferaT) : 379 AT 5 Y BHIY|

MS. DOLA SEN: But, in this ongoing season, the jute industry has already suffered a
loss of Rs.1,500 crore due to the dilution of 4.81 lakh bales of bag orders from the
Food Corporation of India to the Jute Corporation of India in favour of the plastic
materials, unfortunately, for the food packaging. Sugar packaging has already been
reduced to 20 per cent only from 100 per cent. Only the Central Government can save
this industry. But, this Budget is silent regarding the traditional industries’ revival.

Let me finish my speech with our hon. Prime Minister’s reference. S8 dezl,
I ¥ e H 9iel & 5 Q1 ) ST B AArsil & R Feft TSI 8, I8 9d 7, I8 '
A} AT %...(EHEI%TH)...W, Udh Jb$| If we consider the world history, we will see that
%Eﬂﬁ, _g”ﬂ?rl_cfﬁ, FFHT?F@, anti-campaign, <JJ, W%R?T, defamation, HYl AR a@?fr
TE1 Bl B A AR IS4 SIRed, 99, =1 3R &l 8Id 81 We, the people of
India will tell the last word, Sir, SII STt § &I = 39 AT Bl 2021 H A R,
J HHAT ST BT victory fEolTdR I &, I & 2024 H T I ST 901 9T JdH

Rare | ..(caaem). ..

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Mr. Vice-Chairman, Sir, thank you for
the opportunity given to me. | rise to address this august House for the first time with
utmost humility. | would like to express my sincere gratitude and thanks to our
beloved DMK President and the Chief Minister of Tamil Nadu, Thiru M.K. Stalin, for
giving me an opportunity to become a Member in this august House. With a pride, |
wish to say that | belong to the Dravidian stock. | reverve the legendary leaders,
Thanthai Periyar, Perarignar Anna, Kalaignar M. Karunanidhi, with whom my
grandfather, N.V. Natarajan, worked with.
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My father, the late NVN Somu, was a Minister of State for Defence in the Union
Government, who died in harness on his way to address forward troops of the Indian
Army in 1997, near Tawang in Arunachal Pradesh in a helicopter crash. | am indebted
to all of them.

Sir, as we enter into the third year of Covid pandemic, we expected the
Budget 2022-23 would seek to balance short-term fiscal needs with structural
reforms to support medium-term growth. However, nothing has been done in this
regard and the road to recovery is very fragile. Every household in the country fails to
meet both the ends of their monthly balance sheet. The only sure thing in the last
three years is the economic uncertainty. Now, the Omicron variant has also renewed
the economic uncertainty. Even without another full-scale lockdown, substantial fiscal
support will be required to keep the recovery track month by month. But, our hon.
Finance Minister is happy to announce schemes and road map for the next five-six
years. There is a saying in Tamil, *"lIs it proper to catch the flying one by giving up
what is available?"" The Finance Minister’s action is akin to this. The Covid pandemic
has added 20 crore new poor people into the system and robbed more than 20 crore
people their jobs. Tourism and hospitality sector was hard hit and the road to
recovery is still very bleak. But, the Finance Minister is happy to announce schemes

%

for the next decades. *"'a person who cannot reach the roof to catch a chicken, can
climb the sky to reach Vaikundam (Lord Vishnu's abode ) !"
| think, the hon. Finance Minister knows the meaning of this proverb.

Sir, as a medical professional, | would like to emphasise that the Covid-related
medical interventions will still remain a top priority for the foreseeable future. The
development in medical infrastructure and public awareness by the State
Governments has reduced death toll due to Covid-19 pandemic. Unfortunately, the
patients with other ailments had to bear the heavy burden in the coming years than
the estimated amount from the last year. This year, Rs. 500 crore of funds have been
cut off in the pandemic year as Budget for the health.

Unless the Budget allocation for medical care and infrastructure increases to
six per cent of country's GDP, the country may not be in a position to serve its 140
crore population. Though we are optimistic that Covid pandemic would end soon,
the Government has no clue how to tackle if there is any other virus outbreak in the
future. Unless the Government gets the right advice of the medical expertise,
whatever planned by the Government is like putting the cart before the horse. Last
time there were many deaths due to unavailability of oxygen. The PM CARES Fund

* English translation of the original speech delivered in Tamil.
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can set up oxygen plants across the country in all the Government hospitals. It is very
important to protect the health of all citizens from the risks associated with any future
pandemic. To mitigate these risks, the role of the health insurance sector becomes
even more vital, necessitating a collaborative effort to improve health insurance
penetration and the development of healthcare facilities across the country. One of
the largest contributing factors to these high prices is the current 18 per cent GST rate
imposed on health insurance premium. The sector has called for a GST rate cut on
health insurance premium and granting infrastructure status to healthcare facilities to
boost access to quality healthcare, but the Government is turning a blind eye in this
regard. In fact, there is a need for GST exemption for several life saving medicines,
equipments and services. As per the industry reports, an estimated 56 crore
individuals from lower middle class to upper middle class do not have any health
insurance cover and this represents about 40 per cent of India's population. Apart
from the lack of awareness about the importance of health insurance, the costs
associated with even standard insurance products like Arogya Sanjeevani is a
deterrent with prices ranging between Rs. 15,000 to Rs. 18,000 per year for a family of
two adults and two children with senior-most member's age being 45 years.

Sir, generally speaking, health is a State subject. But we are at present sitting
on health time bomb that health care should be accorded top most priority. The
budgetary allocation from the Union Government is absolutely inadequate to achieve
quality health care for all. Take for example, the success story of Tamil Nadu. The
pioneering champion of health care in Tamil Nadu is our mercurial leader, Dr.
Kalaignar. Our beloved leader and Chief Minister, M. K. Stalin is following the
footsteps of Dr. Kalaignar in providing free and good health care for poor in Tamil
Nadu. Tamil Nadu is the first State in the country to provide free health care for all
needy patients. In Tamil Nadu, any patient can enter any Government hospital
without even a rupee in pocket and still get a good treatment and health care with
required medicine, and walk out of the hospital cured, absolutely free. Dr. Kalaignar
is a pioneering champion of free health care and health insurance scheme. He had
introduced Kalaignar Health Insurance Scheme for all, way ahead before the Union
Government could even conceive the thought of it. He was the pioneering champion
to introduce free eye care to remove the backlog of cataract patients in the State. Itis
only after Dr. Kalaignar's Free Eye Camp Scheme in 1972 that the Union Government
has able to conceive the idea of National Blindness Control Programme and
implemented throughout India.

Sir, today, Tamil Nadu tops in the country in all the medical and health care
indices. Be it the doctor-patient ratio, hospital beds-patient ratio or hospital/PHCs
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per population, Tamil Nadu has developed way ahead of other States in the country.
This is a remarkable achievement of a Dravidian party rule in Tamil Nadu. While there
is an urgency to focus on all the three levels of primary, secondary and tertiary health
care, it is imperative that the Union Government looks towards improving primary
health care. The Budget 2022-23 is as usual, a bundle of blatant lies and imaginary
empty promises, but do not reflect the actual accounts of the Government's
budgeted expenses and receipts. Instead of setting a stage for the country's actual
growth and reform trajectory, the Budget plummets the hopes of the people into deep
stinky gorges. Failed promises and false promises are the regular feature of the
Budget documents since 2015. There are promises repeated in the Union Budget
speeches from 2015-16 onwards. The classic examples are 'Housing for all' by 2022
and 'Double the Farmers income' by 2022. There are many such, like the linking of
Peninsular rivers, one crore loan in just 59 minutes for eligible SME start-ups,
generation of 175 gigawatt Renewable Energy or Green Energy by 2022. In 2022, all
the promises remain a distant dream. The Housing for All by 2022 was announced in
2015 with the aim to construct over two crore houses for Indians belonging to
particular economic sections. The Finance Minister has announced Rs. 48,000
crores, being sanctioned for the completion of 80 lakh houses for the eligible
beneficiaries under Prime Minister Awas Yojana in rural and urban areas for the year
2022-23. At this rate, it may take another five years to achieve the desired results.
And, by that time, the backlog of houses required for urban poor and rural
households may go up by another two crore houses. This is only a conservative
figure. The real numbers may bring more dark spots in this Housing for All
Programme.

Sir, | am immensely proud to also say that Dr. Kalaignar introduced the
pioneering scheme of providing pucca houses to slum dwellers way back in 1970s and
later distribution of pre-concrete houses to poor people of all sections of the society,
namely the Samathuvapuram Village Housing Scheme with 100 houses in each
Samathuvapuram.

There are so far 145 Periyar Ninaivu Samathuvapurams in Tamil Nadu. No
other leader has even dared enough to think constructing houses for Dalits along with
other communities to promote social equality and uphold social justice in the country.
Houses have also been allotted to poor transgender and to physically disabled. Had
this Samathuvapuram Scheme been replicated throughout India, we could have
established a social equality among the people. At least, from now on, | would like to
urge the Union Government to take a leaf out of Dr. Kalaignar and his far-sighted
social upliftment programmes.
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Sir, ever since the Government merged the Railway Budget with the General
Budget, its importance has been reduced and the stage is set for privatization of
Railways. It took 67 years for rulers, from Jawharlal Nehru to Dr. Manmohan Singh,
to develop Railways into one of the world’s largest networks and employers. But,
hon. Prime Minister will take less time to derail the great Indian Railways.

The commercial sale of Railway routes to private players means dividing the
Indian Railways into two — one for rich, elite and affordable and another for the poor,
downtrodden, unaffordable people. It will divide all stations into two — one for rich
class and another for poor. This will lead to discrimination like in the colonial times.
Are we heading towards such discrimination and division? Indian Railways, so far,
has been a symbol of Indian unity and social integration. It is the prime duty of the
Union Government to maintain the same levels of unity, integration, communal and
social harmony in Railways.

Sir, step-motherly treatment to Tamil Nadu by the Union Government Budget
stands exposed again. Under fund allocation for new railway lines, it has been
granted Rs. 59 crores for 11 projects, out of which 10 projects have been allotted only
a token amount of Rs. 1,000 each! Whereas, the Northern Railway gets the highest
share among all Zones with Rs. 18,926 crores for 14 projects, along with a token
amount of Rs. 15,000 each for 15 other projects.

| now come to Make in India. Sir, “Make in India — Make for World” is the
mantra hon. Prime Minister, Shri Narendra Modi, gave in his 2020 Independence
Speech. For this vision to be successful, over 6.3 crore MSMEs must be taken on
board. | would like to know whether the hon. Finance Minister has taken any serious
note of it needs an answer.

Sir, to ease credit and liquidity concerns, the Emergency Credit Line
Guarantee Scheme should be expanded further to ensure outreach among smaller
enterprises within MSMEs.

Sir, MSMEs need support to improve production and exports to attain
Atmanirbhar Bharat or self-reliance in line with Prime Minister’s vision.

Sir, Tamil Nadu is India and India is Tamil Nadu. When Tamil Nadu progresses,
India too shall progress. Tamil Nadu is a champion State as far as socio-economic
development indices is concerned. Sir, whether it is education, employment, income
generation, infrastructure development, wealth creation, enterprises, health
infrastructure, social justice or communal harmony, Tamil Nadu stand second to none
in the country.
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Unfortunately, the Centre, sometime, deny and jeopardize the rightful share to
Tamil Nadu. Even in 1960s, our great predecessors had said *"'North is developing
and South is eroding". | strongly believe that the same situation is still continuing.

Sir, in spite of facing denials of various kinds, Tamil Nadu remained a
pioneering champion State in the country. Thanks to the political renaissance created
by our party, DMK, spearheaded by our genius leader, Perarignar Anna, sustained by
one and the only Dr. Kalaignar. Now, the baton has been handed over to our beloved
Chief Minister, M.K. Stalin. The people of Tamil Nadu, especially poor, downtrodden
and oppressed, the religious and linguistic minorities feel that they are very much safe
in the hands of Muthuvel Karunanidhi Stalin, a statesman par excellence. Thanks.

SHRI ELAMARAM KAREEM (Kerala): Sir, | would like to say here that this is an anti-
people Budget, aiming for all-out privatization. | call this Government a '3A
Government'-- the Government of... (Interruptions )...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Mr. Kareem, you have
eight minutes because rest of your party time has been exhausted by your other party
colleague. So, you have eight minutes. ...(Interruptions)... Your other speaker
has taken rest of the time. So, you have eight to nine minutes. ... (Interruptions)...

SHRI ELAMARAM KAREEM: We can adjust, Sir.

We all know that the Budget has been presented in the backdrop of an
economic scenario when majority of the people are facing unimaginable miseries in
the form of huge loss of livelihood, loss of earnings, deepening poverty, and
intensified hunger in the midst of unprecedented price rise of fuels and essential
commodities. Sir, unemployment is so bad that there are job riots in Bihar and UP.
Wealth and income inequalities are among the worst in the world. Millions have been
pushed into poverty because of the pandemic and the lockdown. The inflation is
accelerating even in the midst of massive unemployment. No Budget, in the recent
times, has been presented at a time when the economy is going through such a
challenging situation. In this scenario, what was needed in the Budget was: A big
push towards job creation and an increase in domestic demands. But, this Budget
miserably fails in addressing these issues. The Union Budget 2022-23 has been
presented in the overall background of desperate and destructive privatization drive.

* English translation of the original speech delivered in Tamil.
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Forgetting the need of the common man, the so-called inclusive growth, financial
inclusion, mentioned by the hon. Finance Minister in her Speech, displays shameless
hypocrisy of the Union Government. The total budgeted Government expenditure for
2022-23 is Rs. 39.45 lakh crores, which is just 4.6 per cent higher than the Revised
Estimate for 2021-22. That means, the increase is below the rate of inflation, and,
hence, below the growth rate of real GDP of 8 - 8.5 per cent, projected by the
Economic Survey. The Budget has proposed a growth in total expenditure by around
Rs. 1.75 lakh crores from the revised estimates of 2021-22. But, as percentage of
GDP, the total expenditure has come down from 17.8 per cent in 2020-21 to 15.3 per
cent in 2022-23 Budget Estimates. This squeeze on expenditure is visible not merely
in the Central Government expenditure, but by squeezing the transfer of resources to
States, the State Governments are also being forced to do the same. These transfers
are to come down from 6.91 per cent of the GDP in the Revised Estimate 2021-22 to
6.25in 2022-23. The growth of revenue receipts has primarily grown as corprorates
were able to accumulate profits during the pandemic, reflected through increased
corporation tax realization and also garnered through GST and hike in petroleum
prices from indirect taxes levied on common people. The revenue expenditure
budgeted in 2022-23 of Rs. 3.19 lakh crores, supposed to include the welfare
schemes, named after Prime Minister, marks increase by less than 1 per cent, despite
a huge increase in GST collection, as claimed by the Finance Minister in her Budget
Speech. The allocation on MNREGA is reduced to Rs. 73,000 crores from Rs. 98,000
crores in the previous year; in the face of increased intensity of widespread hunger;
food subsidy, under the National Food Security Act, has been slashed down by 30
per cent; fertilizer subsidy has also been drastically cut by 25 per cent; and petroleum
subsidy by 11 per cent, in the face of skyrocketing fuel prices. Even allocation for the
Mid-Day Meal Scheme, which is for the poor children, now renamed as PM-
POSHAN, faced a drastic cut by Rs.1,267 crores.

The Budget did not bother about the miseries being faced by the working
people during the pandemic in the form of loss of livelihood and earnings and also
widespread informalisation of employment. Despite demands for relief and expansion
of social security for all, the Budget remained absolutely in a denial mode for the
working people, who actually create wealth for the nation. The Budget does nothing
to stimulate the demand for effecting an economic revival and also for providing relief
to the working people. The outlays for a whole range of programmes that provide
relief to the poor have actually been slashed as compared to the last year. What was
required was introducing an urban employment guarantee scheme. On the contrary,
it has cut down expenditure on MGNREGA. The MGNREGA is a demand-driven
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programme. Funds will be made available if the demand arises for such funds. That
is the claim of the Government. But if wages are delayed, enrolment in the
employment may get reduced. It is a lifeline project introduced by the UPA
Government. Now, you are killing that project through this Budget.

Coming to privatisation, the Budget is presented in the overall background of
desperate and destructive privatisation drive embracing the infrastructure,
manufacturing and mineral sectors in entirety and facilitating transfer of resources
from National Exchequer to private hands. So, the corporates doubled their wealth
during the Covid pandemic. The Finance Minister, in the very beginning of her Budget
speech, was praising the Government for its successful sale of the national carrier Air
India and Neelachal Ispat to the Tatas. The Budget has reiterated the Government’s
commitment of further transferring of State-owned capital assets to private sectors,
both domestic and foreign. In fact, under this regime, the economic policy making is
gradually moving towards purely anti-people destructive trend, much to the detriment
of the national interests.

Coming to farmers, what was the promise in the Budget of 2020-217 The
point 22 of the Budget, 2020-21 said, “Our Government is committed to the goal of
doubling the farmers’ income by 2022.” A commission was appointed by the then
Government, namely, the Ashok Dhawale Commission. That Commission gave a 14-
Volume Report. It is still sleeping in the shelf of the Government. Now, in this Budget,
there is not a single word mentioning about doubling the farmers’ income. On the
contrary, to take revenge on the farmers, what have you done? Farmers’ reliefs have
been cut down drastically.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Kareem, please wind
up. You have two more speakers.

SHRI ELAMARAM KAREEM: | am concluding, Sir. Farmers’ demands for assured
procurement at remunerative prices and loan waiver were not even addressed to.
Total allocation was Rs. 4,74,750.47 crores in 2021-22, which has now fallen to
Rs.3,70,303 crores, which is over a lakh crore reduction. That is a revenge on the
farmers who were protesting against the controversial farm laws. The share of rural
development in the Budget has also fallen from 5.59 per cent to 5.23 per cent.
Allocations for all major schemes for farmers have also seen a Budget cut. The
allocation for procurement to the FCI under decentralisation procurement scheme has
been reduced by about 28 per cent. The allocation of funds for fertilizer subsidy has
been reduced by 25 per cent. Under PM-KISAN, 12.5 crore farmer households are
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supposed to be provided Rs.6,000 each, which requires an allocation of Rs.75,000
crores, but only Rs.68,000 crores have been allocated.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. Please
conclude now. | am calling the next speaker.

SHRI ELAMARAM KAREEM: Give me one more minute, Sir. Finally, in the post-Covid
period, there is a need to provide more assistance to States including Kerala, but the
Budget has been inconsiderate and silent on this.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): We would like to hear you
more but there is no time. ...(Interruptions)..

SHRI ELAMARAM KAREEM: The Union Budget will not aid in taking forward the
development of Kerala. Kerala has raised so many demands.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): There is paucity of time.
SHRI ELAMARAM KAREEM: Kerala has raised many demands in respect of some

important projects, which were not considered, | am sorry to say. So, | cannot
support this Budget. Thank you.

it o g (I T &, faeel)) = AIaR, YT g=dTs o 3+ 91 §9
golc UR 31U 91 He BT AldT A1 H 59 gulc IR 3R 396 fefied sfear w
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HARIAR, S 39 ORBR & &1 7, 39 IR ATS! 91 B ofd &1 S8+ B8l & b 60
TG AHRIT S| H Y1 T8 §, A A1 W WBR DR [T, ggel A1 3779 &1-8l
PRIS B8 R AN Bl & I I 3IR 3 3T Gg WIHR B I8 © B al BRIS
Ik T2 B T81 B, 31 31T 60 ARG AIbRAT & BT g1 B8 X8 &1 AT AT Bl
TNHRAT HA T I 8! 35 BOIR VoTd Bl il b fTT Ueb HRIS AISTar=i = BrH URT AR
P 918 ST STHT IRUMH AT 7, O STH GleTdl 3R Teds! &I Sl 81 59
AISTaE Fed TR Alde! AN & foav Mead 8, a1 RS § S96! daifsal |
fearT SI7dT 2, YT+l § I9d! difsdl ¥ fUearar Srdr 21 8] § g9 &R dAisdl o
die-die HR 319 A6 < B 8, 3G I & Tiel BIS-BIS R AT AIhII § X8 6!

AIAR, 39 goic ¥ BUANRAT Bl 919 BR AU STg GUATRAT Bl ot il
&, A IN <% b HHATRAT DI Yo 81 AT & - YRI11 UL DI G8Teil DI Y| 40 &7 g
TiTE 3R faemas 8 ofdl 8, a1 Siiad R S9d! U3 et 7, «ifd 40 1t ®ls
HHART AlBY BT © IR AT D! U e HR ofl U9 d BIfSy, sHarRay
P SR H 8T Bl SHIS Y, 3UH 39 goie § 98 WY T fa|

ATIAR, 9% AT-1Y M9 37 goic § &7 {haT 7, 2022 TF Feh! 8- o
DI YD I AN T8 2022 Teh TR < Bl o1 I IR TRIb F STHI IR IR DR
e 35| I W el AIfed g1 9 MU YBT Sl § b ARBR I Sy 1 2,
TARBR DI JTHSHT AT 2, AT MY FHT 31 DR Had © [P g9 df M+ 9¢7 &,
T QT BT QIRUIC 99 fam e S1Tosy 4T il & &6 o1 TRaR & $B e
I¢1, @l ded B & 2, 81, Negpa ge1 1, Wiat iR ot gfean fafics o= faa,
ﬁ?ﬂ, X 9B S T BT fhal Yz ATUDhT Make in India %, Yg ATYhT Digital India
g1 ...(THY Bl =)...

SUqHTETE (31t YI=aR Biferar) : GST S, 3179 wind up BT

it worw R AaR, § @ R I

: Expunged as ordered by the Chair.
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IR, "R B R MY AU YIS AYAIT &1 "H' DI 7] 98 Bicll
gl 3 "R BT Iolc W B AT, MUY @ie ®I subsidy HH B &l
SEDT Adold ST TRIET Y 371 S BT ST 2, I8 AT W) THATH 3MTehT fowmar &
3R AT o dTs TRIE] Dl =g H TS Fref=1 § 81 S|

37 |, § fTIdh ATEgH ¥ 5 ARDR 3 b & ARIY HRAT AT [ AT 79T
&1 9 P dRED! TR ST, S Dl M 9611 TR sVl 9t 91 gl 8, I8 98
&g &1 81, GHHM &I 81, R I 81 IT SHATS B &1, * MY TI B dTel bl ol
B fo B9 T UBHT, B9 RIT WY, B B IS, B B T R B 5
M| TS Y I T8l DI gga-agd GishaTl

3.00 P.M.

SHRI SYED ZAFAR ISLAM (Uttar Pradesh): Sir, first of all, | would like to thank my
Party and my leaders for giving me this opportunity. | would also like to thank you for
giving me this opportunity to speak.

Sir, | want to really congratulate the hon. Finance Minister. Under the
leadership of the hon. Prime Minister, she has presented a very important Budget. It
is an all-encompassing Budget which has taken care of everyone. So, there is
something for everyone in this Budget.

AR, 59 g0l & IR H H ggd AR AN bl G 8T ATl I8 opposition bench H
ST 9gd YRI-YRM H1 I8 b &, A1 8 98 AR U ofied bl 41 4 g1, i
golc & IR H Bl fewfOrr oil H MU I8 Hel dredl g (¢ goic Bl ol
backdrop UY ST ﬂT%Q, Y context W SgHT ﬂT%Q, goTe Bl BT 9T in isolation
TS} ST ITRTI STd IRBN goic Uvic hdl 2, dl S9d] dls Fhdc aidl & 3N 39
ADHNG I 99 & AHAS | el HRd o] oWl AlfeV| IRER - Sl gofe U9y faa,
AP isolation # AT silo H &l S@HT A1RY, Ifewdh $H ToI€ Bl Yd continuity H ST
IRl i Y T frsel w goie 9T fohy 71, S99 98d AR AR Jaat 78 §
3R 2014 F WXHR T IIARICH SHAMT BT R B HIRMT 61 W& 7, I TRy
Y 39 goic Bl @1 ARyl 37 Y A1 Aiall § 89 S 98 IR reform measures
%Q %, ST structural reforms m %, policy reform measures %Q %, RIPK dgd IR
decisions 1%1'(’ %\;, I BRI RIS U dgd strong economy BHY dX GHT% %,
WWWW%ﬁﬁW@OpDOSiTiOH benchﬁﬁﬂ%W%%Wﬁ
ATl 9 R 319 I JIERT ATel el X8l 2, 59 89 Bilds I S W8 ol H 3rexofiy
T H2T St Bl 99T <l g IR T P S frontline workers &, ST scientists &, 3
Hgh! U § 9915 <l §, FTTP PIRUN 37T 89 AU 31T DI T$! 0! MR YRIawd

* Expunged as ordered by the Chair.
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R # 72 I IR &, olfh 39F N8 TS el oft, 38 Ui g | oft 3ik
I T 9eT #2401 il 9918 & UTH ©1 S0 BC DR H I8 Hel AT g (b o Bifde
3T, 1 Bifds & IRUeT H oMY <RI L...(qaem™)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Zafar Islam, it is
beyond 3.00 p.m. now. The House was supposed to adjourn at 3.00 p.m. But we
have some pending Business like Special Mentions, etc. It is a very short Business
and we would like to finish it. So, if the House agrees, we may extend the House by
15 minutes.

SOME HON. MEMBERS: Yes, Sir.

SHRI JAIRAM RAMESH: Sir, we may have the Special Mentions. The Member may
continue with his speech tomorrow.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): He has just started. Let
him finish. ... (Interruptions)... Please carry on, Mr. Zafar Islam.

SHRI SYED ZAFAR ISLAM: Thank you, Sir. | would finish in time.

So, | was talking about the Covid period. dg g1 7ol BT I<h AT 3N 379 IJg
ATERT AT &, B9 Sl ddhelihl Bl SR ol 8, o7 av8 9 QX g & gohi=m!
TS, T TR 9 T R B SHAMH ASESTs, WA |l ITH BIg exception
TE o7 PIfTS BT IRT DI RIIIRRAT W |l SRR YT AT, oAfhd A9 reform
measures foTq 2| Wﬁ@ﬂmm%%wwsﬁ@mﬁﬁ
g, D! H IAMT =T8T § b 3R 37T & BT H 84 37 G2 BT SHIAMH! DI 4,
T EART SHIFTH! FEH SATET dwil A 31 Tl 81 81 59 IR SHRT GDP growth 9.2 X&T
%,Gﬁ@?ﬂﬁﬂﬁﬂﬁﬂ%%%‘?@ﬂ%ﬁ?ﬁwsﬂwég, 3 BH recovery mode
ﬁ%@?reoovermwwaﬁﬁaﬁ%ﬁél Wéﬂiﬂsﬁﬂﬁiﬁ,
T Pl NAIARAT Bl IS T parameter F W <RIV, ! ¥ T foh gARY
SHIFME] Il I 31 §¢ &l gl MY IR export ratio SRIY, IR tax to GDP ratio
é‘%ﬂ’, g4 IR hT tax to GDP ratio record high level UX X&T %I X, 2022 Financial year
&1 ST Budget Estimate (BE) T, 98 9.9 per cent T, but eventually Revised Estimate
(RE) 10.8 per cent €Tl That only suggests that economic recovery g, economic
activities %, IR IE 10.8 per cent fUoal g1 decades H II SITET B g9 dX tax to
GDP ratio 9 %€ &1 81 3R g4 dIX DT export ratio %{@'Q, g8 91 all time high

Tof Y81 ®, per month 32-33 billion dollars T Y87 ©1 3T <RAU, credit off-take &1
g1 YBT AT, Hifh Ul RBR 7 a4 o dic fqU I, Afhd STd IR § Mg H)
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1 21 B © fob 8A4 5o+ ol dic 9, 31T 91 dYd &, ST ol b} 9199 81 31|
DY ST 341 leverage BR b1 Y, D! g8 deleverage T 371X 316 economic
recovery & TI-1Y IE Y fag V8T 8 f& credit off-take ¥ 1 39T EHRT credit off-
take 9.9 per cent plus %,Gﬁﬁ@ﬁﬂﬁﬁ7 percent T IR MY T gufded |
W T ST BRI W BRI A1 SHHM! 7 3R giam & St fdwres €, 9 ot
A H STARC PR T Tl 3MST BRI UhSIaNs 62 fAfer Sierk ta R&Ts 3,
3R $¥ pro-rata 9RIA IR S Al IT 64 QT SR YT, ST 31U ATIH Yo dga
T TR g1 SAfTT 31U AT BT TP bright spot G &1 31T TG S=ACT T
A 82 Tlgol S-dved SWd & [ 9 bl 1feua=e] Udh Tl iR & 81U ¥ 8,
BIAIP PIAS-19 P BRI ! AT WRIF gs T, U] FIT VAT Sl R17 397
H 7, O 39 IR 31w fSRIe™ of Tl 8 3R <97 Bl a19¥ U] IR sl HR Ahdl 87
3JTST A I8 T foh ST SHIFMET I, ST AT9 IiTe¥ UR 3ATg, AP 918 34 3R Jofl
A 3 B o ST &, 39! ¥ 39 goic § Y9TH 9T &l 718 8l

eI, 3l AR UM & T WK fied 2e STREFR & IR |
PE 2 Ul T SHRTFIR H MY <RGY & 3mue 70 ATl § VAT HIF AT B
SR HAR WS HIPp W] A7, T 97 W Hx AT 81l 3 SIhRTFR |
Compounded Annual Growth Rate (CAGR) & f29d ¥ 3R <™ dl 841 Sl
TRTUTSTR fhaT, S99 IR 23 TRAE & XA ¥ 894 W {hdT 81 89 STy HRIRIR B
Tz 2 o gfrar @t 20 TR o1maTd fRga # ach 2 8k wR Hfiel Ter yaaifeeR
175 ST} gl 3MMUHT HFRIR HRAT € d1 39 919 dl ff IR {6 R 999 899 g
SIhIRG IR Saemd [haT T9 ST T fhaT? 2ol SFhIRgaaR & A H MY g
BT 200 HEIST P I1E 3MT B, STdfdh 3T S HN=T ¢ V8 8, Y~ WIse 39 IHRBT
3R STell BT ¥ 2, Sl o T/R 9 31R TR T &1 31T Hi¥ 31IR ST B a1 bl
2, 31T I I B lsl Bl g1 B 8, NI 2ol SIRCFIR H ol ol &1 ST 319 4l
2 I d1 B oS off oYl 319 I8 IR oS of V8! 7, S9Ifay @at ff a &l Bl
e ATl goTe § Had TSl TAldh el Bodf HIe H gall 3R IS9P 918 84 ol [dh
Tig-T19 T ATST ST T8 4T DI BIH &H B U1 8 ©, M99 H &H Sl 3edHhAR
<X WA IB &, S99 [HId! BIRIST R - S99 31H ST BT BIIST R &9 O
ST, ST BIC BT A M ©, 9+ I1UHT §99 BIC e § a8, 89 98 o9d &
for afe I TR gsdr 271 1 S Bt I T8 H o SHT1 ISl A7 39T 39 IRBR
BT HIRTE B fh B BIC BN H TP IR &1, Afshd I 81, T d<d &l, ford
SIS 81 b | T8 39 IRBR B G 7, ! Ara U1 71 7, 1Y fehfeargst o 32
g, Ifdh=T 31T introspect &l B X8 & b 3a= T foha 2|

S %8 9 H 9gd AR ISl & gR H I BT 18] gl H ] T re]
% o 39 IR B9 U9 HaeR H Udh ARd BHRIS BUY BT Joicy] Uallh e (T 2|
3T 2014 H T AT, MIBT ToTey! UAThITE &-IT AT? SMYHT Iolex] Tlh e was
not even Rs.50,000 crore. 89+ 319 ATd ATl H $9 Foley! UIh T Bl Sdof B
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feam, ife &9 ared & f& 1ia-71ia T& oder & ATl 3 3 aTel! Uil &l 8% avg
BT AU Het, 1P I8 UG- forg o 31T 98 R

AR, Fgd Heqyul I g8 ® b 39 goic H T &, §9 goic H AN
unemployment P I1d P B %, unemployment A SId BIM? MY B S8
ITH3TS & STl Bl I1d B B T HITHATS BT Sl of AU - W Hifds oiad 3R
31T 1 of AT, AT MU FHST H AT b W-pIfds oael | il Riguer off, g4
I TR 199 T T AR BIfds daet § RIIET1 24 TRA< unemployment YT 2T, 8Y
I dT9 S oIdl UR 31 T ©1 S ol | ShIFH! 98 Y8l © 3R O 59 aRE Bl
CAPEX, ®ficd TaUfSaR 899 dfie fhar 8 fh 9RT Biew T &, 9 dficd
URIUTSTR BRI, AT 31T g W8 © (& [SHiS Horre de18d| fSHe dorre™ &
J¢i? fath U1 dic <91 | B A1 {6 $9@T BIs WA AR FahTe 27
RATC A2 B FHerdl 87 SF 3T gTAE BRI, S STHREFAR TR Hlhd
PN, R ST TR SHBT Ao IR Sthdc g1 31T 3R U Ul 3-Ive B B,
Y IR FIBPREFIR TR B &, Yol H B & d1 Uid AT 1S Ui Bud BT I
ST H g2 BIdT 8, G ddhds SICURT AR BRIS UL SMI Bl ofd Bl
IS 37T IS W $IRE B 8, Il IF-9Te I Bud BT Bl &

I A8 W BHRI WRBR BT BIH job employment creation BIT &1 ST
TRATe f$Hie 9¢7l, S &1 CAPEX TR Y[ 8N, dl SIieR & 4 feHs a¢ill, 3R
fSHTS g Tl HOTRRI T, HoTRRI I, Al UIsde CAPEX % BT, UTSde
CAPEX ¥[% BRI dl A6 R3AT 3R 9711, AT I8 T virtuous cycle Bl FART TRBR 7
SHD] LI H YW §Y B8l & [P 84 59 A8 DI Ul ST IR, ATl URATT
AIege 81 ¥ | BRI Sl QR GRR i, I77a! A= giail off & oieT 91 die a1 8iR
Ie STd! AT TR BIs g1, aifh AR} GRPR 3R TAR 3SR UL 3l Sit Bl
A © {89 AR BT FSigd IIRAI, empower B3I, IHT B ATHI 3R T
situation IRRT {6 8H criticism ¥ HARAT &1, dfcth & IADI HOId Bl
Opposition criticize TR T &, <fhd I ATH 7 fF economy Tedt R Ia T8 ©
IR o I It BT 81 d job and employment creation P 919 PR T2 %, ar job and
employment RT%I'Q create EﬁTﬂ, FIIP infrastructure development T e SITST job
creation BIT 81 W SITGT aggregate demand @1 S 9T HRA &, U STARCHT
IS TR, B 7.5 TG HRIS BUU AT Bl 7.5 RT BRIS BUY Bls BICT JHTSC
T8I B 3T WIRT 2014 BT ATHST G AT IMYBT 9T gofe ¥ ST A1y, AT
introspect Zﬁﬁlﬁﬁ?aﬁ 2014 H 3MYdh goIc H 2 oY d()‘<\|\"_9 vUU Capital Expenditure
& foru fo 3 9, S1afd 3t 7.5 ARG BRIS BUT B R, 9 Ih & Sl BT 1SSl
<RI - 3mue ¥ 2014 BT SIS BT S ATSS BIST AT, T 112 ARG HRIS BT AT 3R
35T BHR SIS YT BT ATSST 258 oG BRIS &

SUHHTEIE (3ft YaaR Fiferan) : FHI FHIE 81 81 2, $UAT wind up DI
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Nt I T ITIM : WX, 3.15 991 P F9I 21 =, 39+ ot 15 e ey €, § s
RERINEACIUIN

IUFHTEIE (31t YIAaR Bifera) : S 918 AR oiel 2

2l $Ig B STAM : W, § had 5 e 3R qiewl | 7o 91a Heg § TeH
PR IET

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Either you have to wind up
now, or, you will have to continue your speech tomorrow.

7l IS THR ST : AR, H &1 7€ H wind up BRIET &

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please wind up within one
minute. ...(Interruptions )... You address the Chair and listen to the Chair. You have
one minute to finish. After one minute, | will go to the next item.

SHRI SYED ZAFAR ISLAM: Sir, | will conclude within two minutes. The focus of this
Budget is growth oriented. The Government has very clearly committed large
Budgetary allocation for CAPEX. That will ensure that there is enough job creation;
there is enough demand; there is enough consumption; and, obviously, there will be
a virtuous cycle for private investment. X, ?&'?T\P[ dgd important §Td Eﬂﬁ focus @1
Tl_si g T 9718 §9RT rural sector ﬁ, 37X rural development o dl ERIEINS ...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, | am going to the
next item because the House has other Business also. If you have not finished yet,
you can continue tomorrow.

SHRI SYED ZAFAR ISLAM: | have not finished yet. | have just started.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You can continue
tomorrow. Will you? There is the time constraint. Either you finish it now or...

SHRI SYED ZAFAR ISLAM: Sir, just give me two-three minutes, | will finish it.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): There is no time. | cannot
make another extension of the House. | will have to take sense of the House. So,
please, you speak tomorrow.

SHRI SYED ZAFAR ISLAM: Sir, | am just concluding.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You speak tomorrow.
Now, we will take up the Special Mentions.

SPECIAL MENTIONS

Need to ensure speedy delivery of purified water under the Ja/ Jeevan Mission and
rehabilitation of the people affected by arsenic contamination

PROF. MANOJ KUMAR JHA (Bihar): Sir, arsenic contamination has reached
exceedingly dangerous levels in the groundwater of Gangetic plains and studies
indicate the occurrence of arsenic in groundwater beyond permissible limits for
human consumption. As a matter of concern, some areas of Bihar have reported the
highest level in the country. The consumption of arsenic infected water has a long-
lasting adverse impact on health of individuals and long exposure can also lead to life-
threatening diseases such as cancer. It also causes skin diseases like eczema,
fungal infection, anemia and bronchitis among other serious conditions. These health
problems also add a financial burden on the people and often their livelihood is
disturbed. Additionally, poverty-stricken people are forced to spend their fortune on
packaged drinking water in the absence of Government support. Traces of arsenic
have also started seeping into foodgrains and food products which causes arsenic to
be deposited in the human body causing heavy damage. It has also been found that
tube wells have not been marked in red indicating the presence of arsenic in water. It
is a matter of life and death for people who live in these areas and depend on this
groundwater. As a priority, the Government must take action on it, ensure speedy
delivery of purified water under Jal Jeevan Mission and rehabilitate people affected by
poisonous contamination. Thank you.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the Special
Mention made by Prof. Manoj Kumar Jha.



